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l'hursday, this the 6th  day of March, 2014 

Ci)RAM' 
Hon'ble Mr.Justice A.K.Basheer, ludicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.1-1. N/lohammed Yasin 
S/o Kidavu Koya, 
Charnayath lIouse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'l'.P.Latheef 
S/o Atteka 
'['hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 	 Applicants 

(By Advocate: Mr.Shabu Sreedháran) 

V ci's us 

Union Territory of Uakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

	

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 



The Execütiv.e Officer 
Village (Dweep) Panchayath 
KiltAn .Is1;nd, Union Territory of Lakshadweep-682 558 

The:.Pinia1. 
Government., Senior Secondary School 
Kiltan Island 
Union Territoy of LaksJiadweep-682 558. 

(By Advpcate: 	(Mr.SRadhakrishnan (R1,2 & 5) 
.(Mr.R.Rarndas (R3) 

2. 	0A67/2013. 

Seed ikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Jin Territory of Lakshadweep-682 558. 

4aiha.T. 
S/6 Kidavu. Koma lam 
Thenakkal House, Kiltan Island 
URion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/a Khalid 
Aliiñapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

 
$/ç th.  Koya 
Puthryathek4ila 111am, Kiltan Island 
Union Trjitory of L akshadweep-682 558 

5 	Sayed Muhammed Koya C H 
S/oMuthukqya 
Chmayith House, Kiltan Island 
Uon Territory of Lakshadweep-682 558. 

6. 	Rafeek  Khài H.M. 
S/0 Abdul Réhrnn 
Aliyar E-I:ouS, Kiltan Island 
Unior TelTifory of Lakshadweep-682 558. 

(By Advocate MrShabu Sreedharan) 

Versus 

Applicants 
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• I. 	Union Territory of Lakshadweep represented by 
th Admnistiator, .Kavarathi Island-682 555 

2 	The iiector of Panchayath 
Uni.i. Titory of Lakshad'weep 
Kavarathi Island-682 555 

C 

3. 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

• 	4. 	The Executi.veOfficer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advoate,: 	(Mr.S.Radhakrishnan (RI,2 & 4) 

3. 	0A8712013 

Abdul1.. 	Salam P.P., age 43 
S/o Saidmuhammed 
Puthiyapura, Kiltan Island 

C 

 Lai<shadweep. 

2. 	Sjid1an,age33 	- 
$o Saidrnuhammed 
KatiohetçaI-Iouse, Ki Itan Island 

P.P. 	 Applicants 

(By Advocate Mr Pratap Abraham Varghese) 

Versus 

The Administrator 
Uion Territory of Lakshadweep 
Kavarathi T682  555 

1.ictor, Dpartrnent of Science & Technology 
alhd'eep Administration, 

(avatj Tsland-682  555 
II 

S. 	Vislal Officer 
Ofjc of th E nvironment Warden 
Dejitrnent oEnvironment and Forest, 
Kilta Islnd, Lakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Kiltãn Island, Lakshadweep-682 558 	 Respondents 

I 	 .... -- 
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	 S 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2 &3) 
(Mr.R.Rarndas - R4) 

4. 	OA 113/2013 

1; 	Muthukoya T.P. 
S/a Kidave Haji 
Thiruvathapura , K i Itan, Lakshadweep. 

Sali i P: 
S/dlbrahim Haji 
Pardra, I(ilan, Lakshadweep. 

YaèoobP.K. 
Sb Subair.A. 
Punnakkad, Kiltan, Lakshadveep. 

AliMohammed 
S/a Anaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
S/a Sayed Muhammed P.K. 
Arakkalàpura, Ki han, Lakshadweep. 

i1aA. 
$/61.i0ve T.P. 
ilic'bi:.Kiltan,: Lakshadweep. 

7. 'va 
Sib Shaik K.K., Pall iyachetta, Kiltan, Lakshadweep. 

Sthai' C}I. 
S/dMohammed P. 
Chadiçura, Iijtan, Lakshadweep. 

ah mP: 
Mod v, 

4lckidKiItan, Lakshadweep. 

10 	rho' eed P T 
S/ó Kihhi Flaji, PahIithithiyoda, 
Kilan, [akshadweep. 	 Applicants 

(ByAdvdcté: Ms.Daisy I Daniel) 

Versus 
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•l. The Administrator 
Union:.Territoy of Lakshadweep 
Kä.arathi-682 555. 

2 The Chairperson 
V.illage(Dwee.p) Panchayath 
Ki 1:ta : 682 

3 The Employment Officer 
IKavaiathi, Lakshadweep-682 555 

4. Director of Paichayath 
Department of Pan chayath 
Kavarathi - 682 555 

The Executi\'e Officer 
Village .(Dweep) Panchayat, Kiltan - 682 558 

 

1-10111cultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558 

(By Advocte Mr S Radhakrishnan-R1,3,4&5) 

5 	OA 1264013 

Asadulla K C 
$Yousu.ff 
l<nnichetta, Kiltan Island 
U[ of.1-akshde0weep-682 558 

Respondents 

 

,. 
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6, 	niK.P.... 
Sb Pukoya 
KattmpalIy, Kiltan Island 
UT of L akshaweep-682 558 

7 	Abdul Kasirn P V 
Sb .4uneei 
Phtâi'nVel i,. Kiltan Island 

''UT.o1Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

1. 	Uiion Territory of Lakshadweep represented by 
the AdmihistratOr, Kavarathi Island-682 555 

2 	The Dii ector of Panchayath 
Union Feiritoiy of Lakshadweep 
Kavatathi Island-682 555 

The (bairperson 
VillaeI(Dweep) Panhayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Envioniieht Waiden 
Depar.tmeflt.QfEflviroflrneflt and Forest 
ZonaOfflce,Ki!tan Island 
tJiion Territoryof Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2,4 & 5) 

OA 137/2013 

Jalaludheen K.K. 
Sb 	haik S 	Poovalap 
Pop'alap House, Kiltan Island, 
Uif1-4.kshady.'eep-682 558. 

• " I i 

QçlJslTC.H. 
/h Iallalo' 

. 
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Ibtathulla T. K 
pS)6 Ahanied 
1 hcndkal, House, Kiltan Island, 
UT of Lakshaçlweep-682 558 

AmraIiA.P. 
S/p S.yed Mohammed 
Arakalapura House, Kiltan Island, 
UT. of Laksh8dw.eep-682 558. 

Ismail T. 
S/o Yusuf 
Tholiyoda 1-louse, Kiltan Island, 
UT of akshadweep-682 558. 

Sy'ed Mohmmed Koya K.P. 
S/b Mohammed 
Kanjipura I-lOuse, Kiltan Island, 
UT of Lakshadweep-682 558. 

KsiiTkoya C.H. 
So Muthukoya 
Ammipura House, Kiltan Island, 
UI' of Lakshadweep-682 558. 	 Applicants 

(By AdVQCae: Mr..Shabu Sreedharan) 

Versus 

Unin l eiritoiy of Lakshadweep represented by 
the Administator, Kavarathi Island-682 555 

2. 	1he IIi'rectorbfPanchayath 
I.Jriion Territoy of Lakshadweep 
Kavarathi Island-682 555 

3 The hauperon 
Village (tweep) Panchayath 
Kilta,i Island,Wnion Teiritoiy of Lakshadweep-682 558 

4 	TheecutivOfficei 
Village (Dwe) Panc hayath 
Kilt 	Island, U an nion Teiiitory of Lakshadweep-682 558 

5. 	1I'heAssistatEngineer 
Electrical Sub Division 
Kiltn Island 
UnI.bn Territory of Lakshadweep-682 558. 	 Respondents 
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(By Advolcate: Mi:Sadhakrishnan (R1,2,4 &5) 

7. 	OA 181/2013 

S ad alKath u li a .A, age 38 .  
S/o KunhiAhammed 	

V 

Ajnad House,, Kiltan Island 
Là k shad weep.• 

Näraru:lla P.T., age 26 
Sb funhI 
Pallithithiyoda ; House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
Urion Territory of Lakshadweep 
Kavarathi-682 555. 

The chairperson 
V,i1lag(P.wee) Panchayath 
Kiltab-682 558 

k 
[)ftëëtôr, bfPahchayat 
Qepanhof Panchayath 
Kaarathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	•O.ANo. 212/2013 

P.P. Havvàbi,.W/o. Abdul Salarn 
Labourer, Agiëltura1 Department, 
Agt'i Ls!and, Residing at Pallipuram House, 
Uiiti Ten itory of Lakshadweep, 
AgajIs!a1)d1 

(By Advocate Mr 	Jaju Babu) 

Versus 

The Direbtor of Agriculture 
Union Territory of Lakshadweep 
KavarattilsI 	682 555. 

. 

App! icants 

Re s p0 n dents 

Applicant 



9 

The. Administrator 
Union Territoiy of Lakshadweep 
Käyaratti I1nd-682 555. 

(By Advocate Mr S Radhakrishnan) 

9 	0 A 266/2013 

SabirA1LK 
KuriyaUiiocla House, 
Kiltan Island, 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P.. Cheriyakoya 
Karuppathaj3ura House, 
Kalpeni: I:sl.nd. 

4 	N1 C Jaffei 
Pakkipura House 
K1peni Island. 

5 	17labsa A 
A i korrie House 
K .1 ltanlslar'id. 

6. 	A.P. Naseema 
Aynapvra'House, 
KaratF'i Island. 

(By 	 r 	B. Gangesh) 

versus 

FheAdminitiator, 
\di'uinis&atiô of the Union Territory 
bfLakshadweèp, Kavarathi 682 555. 
the iDirector (Services) 
Adrninistratio of the Union Territory 
of Lakshadwèp (Secretariat), 
Kavaratti— 682 555. 

peparmt.qinvironment of Forests 
of Lakshadweep, 

Kavaiçath 4- 2 555 

N 

Respondents 

Applicants 

Respondents 
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(By Advocate: Mr;S. Radhakrishnan) 

10. O.ANo.268/2013 

M Nooiul Ameen 
Sb K C Sayed Mohammed 
Mulayarn House, Agatti Island 
Union:Tei:ri•toiy, Lakshadweep. 

2. 	B.M. Mansoor. 
Sb. Late A.C; Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 	 Applicants 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I. 

 

he Administrator, 
Un i on Territory bf Lakshadweep, 
Kavarathi - 682 555. 

The I)irector of Panchayath, 
Department of Panchayath 
Kavarani —682 555. 

Direétbr o18ience and Technology 
Yir.9nrfent, 

Undri Teijbr,A f Lakshadweep 
Ka\thj-.682 555. 

Director (Lbour& Employment) 
Kavarathi - 682 555. 

Special Officer 
Vil]age (Dweèp Panchayat, Agatti) - 682 558. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

II. 	0A269/2013 

Ahamncd l3asheer4,C., age 32 
SboT.ôunis' 
Arakahat 	0 ëKi1tan Island, 
Lakshde; 	 Applicant 

(By AO'cateMr:shous Kuriakose) 
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Veisus 

th;drni.nistiator 
TJidñ Térritdr,' of Lakshadweep 
Kavrathi 682.555 

2. 	The Chairperson 
\/i!lage (Dweep) Panchayath 
Kiltan-682 558 

CA 

The Employment Officer 
Kavà.rath i, Lakshadweep-682 555. 

Dirctor of.Pànchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (D'veep) Panchayath 
Kiltan 7 682 558 

Hortici•ltural Assistant 
Vill age :(Dweep) Panchayat, 
K11tan-682 558. 

(By Ad'ocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

CA 	 i 

12. 	. A277/2Oi3 

I-Iarneead 5 gè2 
DIo Sidl6mê,1 
Narnbih4i. -Iouse, i)tan Island 
Lakshad'p 

(By Ad\)ocate Mr.Grshious Kuriakose, Sr.) 

Versus 

I. 	The Adniinistor 
1JT&F. aks1 y 1 eep, Kavarathi-682 555. 

2 	bu eqo p,f Pànohayath 
Depaient f Panchayath 
Ia,áthir-681 2 555. 1  

3. 	keutivCOfficer 
V.ullg (Dweep) Panchayath, Ki'ltan-682 558 

Respon dents 

Applicant 
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4. 	Chairperson 
	

. 

Village (Dwee.p) Panchayath, 
Kiltn6S2558. 	 Respondents 

(By Advoöate 	r.S1ahakrishnan 

13. 	OA281'/2O13 

Taha!P 
SIo Sayid V.1K. 
Vallomkadiyodu 
IKillan Island, Lakshadweep 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 	 Applicants 

(By Advoéae: Mr,rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

The Administrator 
UF of Lakshadweep, Kavarathi-682 555. 

Director 
Science & Tchnology 
Chetlat-682 556 

3 	Director of Panchayath 
Rural Development Department of Panchayath 
Cht1t-682 56. 

Chàirperon 
Village; (Deep) Panchayath 
Chetiat6g2' 555. 

AddI, Sub Divisional Officer 
Chetlat-682 556. 

Jtinior Scientific Officer 
Chetlat-682 556. 

Accounts Offier 
Secretariat, KaVarathi-682 555. 	 Respohdents 

(By Ad\ocatC:Mr.Rädhakrishnan-R1-3 & 5-7) 

14. 	OAtd.2.99/2Oi3 



AK. Sajeed 
Akkara House 
Kalpem Island. 

P. Haseen 
Poodyern House 
Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Paridaram House 
Kalpeni Islaid.. 

5 	C. P. Nooijehan 
Chemnanam Palli House 
Kalpeni Island 

6 	A.K•. Beebi 
Arakkaiar I-louse 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni Island. 

(By Advocate: Mr. KB. Gangesh) 

Versus 

I. 	The Adrninistator, 
Administration of the Union Territory 

fLakshadweep, Kavarathi —682 555 

The Director, (Services) 
Administration of the Union Territory 
of: Lakshadwep, (Secretariat), 
JKavaratti - 6 82 555. 

bartrnntofAgriculture 
Uni 'territory. of Lakshadweep, 
Kavaräthi 682 555. 
Reprentéd by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 



14. 	 1 
15. 0A300/2013 

F3.Koya, age 42, 
S/o Bammad, B ilutheth House 
Andron Island. 

B.Ahammed, age 43 
S/o Mohanimed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Androfl Island. 

P.P.FIassan, age 41, 

S/o Sayeed Bukari M.P.,Pandathpura House, 
Andiott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island, 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island, 

C.Moharnmed Kasirn, age 44, 
S/o Koya Kidave, Chenathada House, 
Androti. Island. 

K.P.Moharnn-ied Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andi'ott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Th•attarnpokkada House, 
Andro Island, 

B.Mullakoya, age 43 
S/a Kidave, Bithnatt House, Kavaratti Island. 

	

II. 	P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island, 

	

12. 	A.Jarnal, age 48, 
S/o Abdulla, Attalada, Aliyathara House, 
Androti. Island, 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L. Khadeejomahi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House,. 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T. B.Mohammed 1-lussain, age 37, 
S/o Kosarnrna C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T,P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
Sbo.Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed  Hussain, age 39, 
S/o.Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Kôyakidave M.P., Pandathpura 
Andrott Island. 



. 

M.P.Khaieel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P,P.Hassan, age 41, 
S/a Abdul Khader K., Perumpally House, 
Andrott island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummab.i, age 37, 
D/o YousafT., Lavanakkal 1-louse, 
Andrott island. 

l-I,K.I-Iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott island. 

M.P.Mohamrned Rafeek, age 31, 
S/a Koyamma, Kunnarnkalarn i-louse, 
Andrott Island. 

IK.Mohammed Fasal, age 32, 
S/a Kunhi Seethi Koya, 
Kadiyammada House, Andrott island. 

K,Mohammed Basheer, age 34, 
S/o Ahoosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Moharnrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Androfl Island, 

A.1sheed Khan, age 39, 
S/a Sayeed lsmaii, Aliyathara I-louse, 
Aidroi.t island. 

35 	K Abdul Salarn, age 33, 
S/a Muthukoya, Kannathiinrnada House, 
Andrott Island. 

36. 	K.K.Anwar 1-lussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 



I 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal HOuse, 
Androti Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Androti Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada 1-louse, 
Andrott Island. 

P.P.Mohamrned Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andron Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed  Koya, Moosankakkada House, 
Andrott Island. 

M.C.I-1ammedathbi, age 37, 
D/oY.ousaf, Mylachetta 1-louse, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/oMohamrned. B, Aliyathara House, 
Andrtt island. 

46 	K 1Pookunhi Koya age 36, 
bo Ycoob, Kolikkatt I-louse, 

Andrd:tt island, 

47. K:Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada I-louse, 
Andrott island. 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

App! icants 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi. -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Vi lage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

 Faisal I-\meen 
S/o Pookoya N 
Achammada I-louse, Androth. 

 Mohammed Shamsheer M.K. 
S/di3aihesha U.P. 
Mayamkkada 1-louse, Androth. 

 Mohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

 Nouh'akhan M.K. 
S/oSiied Koya 
Mayamkakkada 1-louse, Andioth 

9 Mdhammed Kasim P P 

Sb 	Kidave, Palathupi a 1-louse, Andi oth 

 AbdüAkbar 
Sb 	Sibair 
Paiidh Puth iya Pura 1-louse, Androth 

 Mueb Rahman 
S/o Ibrahim 
Aliyathara 1-louse, Androth 

12 SiiI'K.T. 
im Koya 

d 	. 

I<in3iinathi I-louse, Andioth 

. 
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Moharnmed.Hassan 
Sb. Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechëri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassirn 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyanna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharhmed Khaleel 
S/o Ai,idulIa 
A1iyahara House, Androth 

Muh.amrned Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 	 Respondents 

(By Advoqate 	Mr S. Radhakrishnan - R1-4) 
-19) (Ms Rekha Vasudevan (R5  



( 

16. OA301/2013• 	
. 

1. 	i\ttakoya T.V, age 44 
Sb lKàyaThankgalT, 

, 1 hailath Valiyakkattu 
Androth Island 

2 	Sayced Koya, age 43 
Sb Kø)aKidaeAliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyammada House 
Androth Island. 

Yousai5  age 60 
S ./o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujeci Rehman, age 35 
Sb Koya, Kai achetta House, 
Andioth Island 

Abdu1Nasr,e 38 
S/oJ'Ja.Ila Koya, Kunnashada House, 
AndrothIs1aid.. 

Mohammed .l3asheer, age 37 
S. /o Yacoob, Aliyathara House, 
Androh !slàhd. 

si:haudd,'  age 35 
Sb, Sà 	Ipya, Pandath Puthiyapura 1-louse 
An'diQth Isjand. 

Pookba,age 
S/p Koyamma,Mayampokada House, 
Andrôth Island. 

Nouial,age 43 
S/o Koyarrna Koya, Thacheri House, 
Androth Is1ard. 

Asii,ake37 
S/Q$eethi T.hchcri Moosathada House, 
And:oth s1ân'd. 



• 
ll7lassan, age 30: 

Jam aludheen, Kadiyarnmada House 
Androth 1sIand 

Mohammed Rafek, ag&4 1 
S/o.Ayshominabi, BilUtheth House, 
Androth Is1ard. 

J:alal., age 37 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
S/p Koyamma., Pochalam House, 

droth Island. 

AbdulHassan,agesl 
/p Abdul Khader, Karachetta House, 

4ndroth is.larid. 

KQya,age48 
S/p. Sayeed Mohammed, Thacheri Moosathada House, 
AndiOthI1ànd. 

I34sheer, age 
S/o.Kidàve; Moodàmpura House, 

ndroth Island. 

Muhmmed Issain, age 42 
P:.e;hikakem Pura House, 

Andioth Island 

20 	labbai,age39 
S/o'NaflaKoy, Kunnashada House 
Androth Is1aiid. 

I4ohammed.Laudden, age 33 
S/oS.ayeed Mharnmed, Neelathupura 1-louse 

iF JsI•and. 

Hbeed. ae 42 
S Sayed 1,9h4rnmed, Kunhali House, 
Anclroth fJand 

I 	Hamé, .ae 33 
S./QiKidave, Poodamkakkada House 
/ic1r • t 1T Island., 

Raiad Beebi: age 46 



8/6 S iddequPuthiyanalakam House, 
Andioth Is1and 

25 	Indcen, age 60 
Sb Ahammed, Kandalath House, 
Ai:ld'rb'fh 	r 

26 Mohammed Saleem, age.42 
Sb Sayeed Moharnmed Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
S/a 17 11ahgu Koya, Pentamveli House, 
Andioth Island 

Sieque,age43 
S/b Kidave, Mddiyothada House, 
Androth Js1aiid 

Shanayas, âgd 33 
S/a JKunhi Joya, Pochalarn House, 
Andioth Island. 

30 	Pookunh, age SOn 
S/a Kidav, Aliyathara House, 
Anth'oth Island 

31 	Ka1celd3 
S/a Buhari Manakar House 
Andioth Island 

32 	11ys, age 36 
S/a I-lam7a Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed $sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
ido 	Is1h: 

J 	A' 
34. 	hätn.é RJfige 33 

SboSayecd 1snai1, Aliyathai a House, 
Andioth Island 

35.Cheiiya Koya,age 46 
/o Kadei, Mathai apura I-louse, 

Andioth Island 



36 Mohammed Saleem, age 33 
S/oKyànna, Kannipu.ra 1-louse, 
Andioth Island 

37. Shasuddeen, age 33 
S/O,Abdul Kadei, Belichetta House, 
Andi oth Island 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth, I stand... 

Yacoob, age 45 
S/o Sainddeen, Kunnashada House, 
Androth Island. 

Abdul J.abbar:,.age38 
,S/o Sayeed Mohammed, Kannichetta House, 
Androth Islani. 

Jamal, age 41 
SIQ, Sayee.c Bukari, .Bidurnkattu Bilutheth House, 
Androth Island. 

H . 
ubçt, age 3 

Ufo ,Sae43dkari, Thacheri Biyyada, 
Andoth ls1nd. 

Sajina Reegum, age 29 
0/0Nal140ya, Làanakkal House, 
Androth Island. 

Shha.r'ias Beegrn, age 28 
D/ K6i5lj:1o'ã, Lavanakkal 1-louse, 
Ahdi-Vth Ilhd. 

S'ahiini age 32 
SI9 Pookunhi, Rahrnath Villa, 
And 	Is. 

	

46 	iamuddecIi P p T, age 33 
S.Qasar. Chódath House, 
Androth island. 

47. 	Iqbal, ige42 
Sb Yousaf, Pndaram House, 
Androth Islaid. 



Hassan, age 39 
S/6 Sayeed:Bukari, Matharapura I-louse, 
Andi oth lIand 

Mdhammed.Sa1eem, age 38 
Sb Yousal, 1 hailath 1-louse, 
Andioth lland 

50 MohammLd Musthafa, age 36 
Sb Pookoya, Neganmada 1-louse, 
Androth Island. 

	

51. 	Koya,agc36 
S/a Attakoya, Mathil I-louse, 
Androth Island. 

	

5.2. 	KaiI, age 41 
S/aM uthi Koya, Palathupura House, 
Androth Island. 

	

53 	Mi,agc30 
Sb 'ccthi Koa, Lavanakkal House, 
Andioth Hand 

Sikariya, age32 
S/a iviuthul oya, Bi lutheth I-louse, 
Androth Island. 

Sa!ih,age 
S/o Kuhikoyd,Aynamada I-louse, 
A.hdrOtlT 1sId. 

	

56 	Rahmathulla, age 39 
S/a S iddcque, Bilutheth I-louse, 
i\ndioth Island 

	

57 	Mohammed Aslarn Naset, age 40 
5/0 Sayed Mohammed, Palliyet House, 
And.roth Islahd. 

Sayccd Mohammed, age 42 
S/a Kasi iii, Achadapurakattu I-louse 
Androth Island. 

AnvarHussaii, age 29 
S/o Pookoya,Kunnashada I-louse 
Androth islançi. 



60 	Habccbu Raliman, age 28 
I Sb SayeedMohammed, Kunnel House 

Andioth Island 

61. Rash eed age 33 
SbKoya, Kei.akkada I-louse 
Andioth Is!..iid 

62 	Chei iya Koya, age 32 
Sb Aboo Sai ah, Perumpalli House 
Aridroth Island. 

63. Mujeeb Rehman, age 37 
Sb, Syeec1. Buhari,.Karakunnel House 
Androth Island; 

64.. Noufèl K, age 33 
S/p Nattaa Koya, Cheri'adam House 
Andiotli Island 

65 	AdLl arnad, age 45 
S/ Koyamrna, Karakkada House 
Andioth Island 

66 	Shamsu Shurnoos, age 34 
S/a Cheriyakoa.M., Pentamvi;lapura House 
Androth Island. 

67 MohammedAbdul Naser, age 308 
Sb, Jaleel M iKottiathattu I-louse 

ndioth Is)iarc 

68 	MohaiiidWthahu11a, age 33 
Sb IKoyannakoya, Nallal 1-louse 
Andi oth Island 

69 	Tbiathullah, age 30 
S/6 Kunhisethi, Peiumpalli 1-louse 
And,rothIlahd. 

70 	Riyas age 29 
Sb Shaik Koya P S , Pentarnbelipuia House 
Andioth Islal7d 

........ 

71 	Nisai, ag3 
Sbo Kiaav P P Paridathu Lavenakkan House 

/ X31  



• 	
I 	 - 

72 	Rahmat, age 42 
Sb Pookutty M , Mathil House 
Andi oth Island 

73 	Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
A n d i oth Island 

74 	Shamsudeen,'age 32 
Sb Muthu Kya K , NelIai House 
Androth Islnd. 	. 

Mohamnied Nseer, age 28 
S/olvluhamm.ed, Pentamvelipui-a I-louse 

ndroth Island. 

Rau lath Beegum, age 29 
S/o Thangakoya, Arathupura House 
Androth Island. 

Fathahuddeei, age 38 
Sb Kidav UJ ....Makket House 
Andioth Island 

78 	Badaiu1Mune, age 32 
Sb Abdul Khadei, Moodampuia House 
Andoth lslapd 

79 	Mohammed Mistafa, age 33 
$IQ Ahammadiya, Jabalpuia I-louse 
Aiidroth Island. 

80 	Mohammed Jasim, age 47 
Sb Kidavc 1 V' K , Makket House 

Andioth lslal?d 

81 	MohncdAboosalih, age 40 
Sb Sayed.,Mohammed, Bilutheth House 
Andioth Island 

82 	Kunhiseethi, ge 47 
SbYousaf, Methat apui a!atte I-louse 
Andioth lslard 

83. 	J:Jajfsa Kôya;ãge 42 
Sb Ahammcd, Makkett 1-louse 
Andoth 1sl. 



Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

Mohänrned Farook, age 33 
Sb Nal lakoya ,C.L, Tharampal Ii Makket I-louse 
Aidroth Island. 

Abo0iihag31 
S/p S1aik K', Moosakada House 

Salebi,age3 
S/oSeeihi, Karakunnel House 
Andrhth tsland. 

1\1ohammed Kasirn, age 33 
S/p Saycd N46harnmed P.C., Pathada House 
A c 	1sftti: 

çhiyaip, , age 44 
Sb Kidayc T ',La\1anakkal House 
Ai iroth I and. 

Molmiicd'Udssain, age 41 
S/.oSayed Isinail, Kandalath House 
Androth Island. 

Sabir Khan, ae 33 
S/o-Koyanitakoya, ttThattarnpokkada I-louse" 
Androfh 1s1aid. 

Issaag43 
S4oSféc18ukari, Podamkakkada I-louse 
AhddhIiizi.d, 

. 	 , 



96 Akbai C , age 33 
Sio Attakoyd 'K 	Edayakkal House 

I 	L 

97 bdu1 Vahab,age 33 
• 	 '•• 

Sbo Thangakoa ,P , Kunehali House 
Andioth Island 

98 Mohammed Musthafa, age 42 
Pdayakkal House 
Androth Island. 

 Navas, age 25 • 

S/o Hussain,Thahira Manzil 
Androth Island; 

 hanavas, ag 	33 
Sb 	Sharafudeen, Mathil House 
Andioth Island 

101 1-lassan, age 33 
Sb 	Seethi M, Lavanakal House 
AndrothTland: 

102. Mohanimed..Basheer, age 42 
S/o Yousal Nl1al 1-louse 
A ndr.th• Is! and] 

103 ShamuØeen,age 36 
 OAX ala Kpya Kunnashada House 

dhts1aid 	• 

104 Zainul Abid, age 26 
S/o Kidave K , Palliat house 
Ahdibth I1är10. 

 Muthu Koy.a. age 39 
S/o KunhSefti, Makkette 
Andioth Island 

 Mobamn1cd NIukhbeel, age 30 
S/p JKoyanimkoya, Kerakkada House 
Andioth Island 

107 
I 	 l I  

Sharnusudeemyage 27 
S/o KoyaKidave M P , Pandathupura House 
Andioth Island 

. 



108 hihabudhe,age27 
Slo MuthuKo'a, Pandathupuia House 

hdioth Is1ard 

109 Ubadu11a, age 29 
Sb 	Sathai, Kannipuia House 
Andioth Island 

110 Jalal 	age49 
S/o YousalP , Moodmpura House 
Androth 1sländ 

111. Kida\ü;age.551 
Sb 	Indeen M , Biiiyamrnada House 
Andioth Island 

112 IKidavu,age 59 
Sb 	Erjab, Mekkat House 
Andioth Island 

113. Mohammed Salahudheen, age 26 
Sb 	KoyaI P , Kandeth House 
Andioth Island 

114 Mohamed S'hakeer, age 22 
Sb 	hiseethi, Makket House 
Andoth I1and 

115 Moammed Aithaf, age 24 
Sb 	Jamal, Mayompokkada 1-louse 
Andioth Tsaiid.'. 

 AbdlGáiooage28 
S/o Nal lakp)' 	T., Bappathiyoda House 
Androth Island. 

 I\4ohanniedY,thiya Khan, age 23 
Sb 	Basiei K, Mathil 1-louse 
Andioth Island 

118 N1la Kbya, age 39 
SbKhadei, P PC, 
Androth 1Iand 

119 Kunnikoya, age 35 
Sb 	Ahmed, Ponnikam House 
Andioth Island 
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120 Zainul Abid, age 41 
Sb Assainar N P , Kandalath House, 
Ahdroth.151ad. 

121 Mohammed, ge 50 
Sb Abdul Khadei, Kaval Chetta 1-louse, 
Andioth Island 

122 AbuNasii,age36 
Sb S iddique, Kunnashada House, 
Andioth 1Iand 

23. Mohammed Aboo Salih, age 37 
S/o .MustlTiafa,. Ammelarn House, 
Androth Island.. 

Koya,agé37 : 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island.'; 

Mohammed Ia leek C.P., age 38 
S/p Sayed, qhei - ikkal Puthiyapuram 

ndrodi Island. 

M01iiiedRafe1<,  age 40 
S/p Ukkas, 3iiutheth 1-louse, 
Androt Island. 

Mukbcel , ge 28. 
Sb Mj'eedL., Perumpalli Hou.se, 
Androth Island. 

RashcédKlah, age 33 
S/O Kid.v A., Biyyadachetta House, 
Andoth sfanj.' .: 

4iijd. ageook, 	31 
S/o:'Pokutt.KinneI House, 
Adi"oth Islaiid. 

130., Rahmthullah,,age 31 
S/c) KbyammaK.P., Bappathiyoda House, 
Androth Islahd. 

131. Mohammed Kasirn, age 30 
S/o. ial)akoya 1ennashada House, 
Androth 1slrk1.. 

S 



132 Mohammed Fazal, age 38 
Sb 	Kidve M P , Kandalath I-louse, 
Androt11 , Island 

133 Mohmed  Ab1 dfor T M , age 38 
Sb 	Na1<bya Thara 	tii, Makket House, 
Andr&h Island 	I 

134 Jal,age57 ani 
Sb 	Kidave, Poovadakkattu House, 

• Androjh 1s1and 	. 

135. Mohammed Sale.em, age 31 
• 	

. S/oHàssan KUnni, .KeyiyOda House, 
Androth Island. 

136 Koyamrna,ae.47 
S/o.Aboo Saleh, Kava1cheta House, 
Andoh Island 

137 1111ayathu11a, age 38 
Sb 	Koyamma, Karachetta House, 
Anàroth Island 

138... Abdu1AeèKhan,  age 41 
SboMphamnied, Birayammada House, 
Andioth Island 

139 m Shasudd1een, age 32 
Sb 	Sideeque M 	, Pazhayakamkattu House, 
Adioth Is1ad 

140 
)4 	•1 	

. 

Is1ft 	age 33 
S/jo 	dyajrikoya, Ammelam House, 
Andixith Island 

141 
Ii  

N1Ik6ya, ae 50 
S/c Ahametd P 0 , Matharapura House, 
Andjoth Isand 

142 11iza Koya,ge43 
Sb 	1idave B,Aliyathara House, 
Androth lsiand 

143 Medssin, age 28 
M11? , Ainrne1am House, bqij1th

JP;  nd'ot! 	f  
11 

II 



• 	
: 

Sayecd smaiage 58 
Sb iAipdulla 1 P, PUdarnkakkada House, 

ndidi, Ls1ard 
lii 	cc 

145. Amjath Khan, age 28 
Sb Buniyaimn', Ammelam House, 
Andioth Island 

Mbharnrned I661, age.8 
S/o Na11akoy,, Ferumpa11y House, 
Androth Island. 

Pookunni,..ge6 
S/o Yousaf1-Taji .Bappathiyoda House, 
Andioth Island 

Mohamned fasheei, age 38 
6. IKidave A , Mayarnpokkada House, 

Andioth Island 

S/o lKunnikpyä P. Thacheri House, 
Androth kland. 

Naseemudheer k S P , age 28 
S/p Abdul Khader T , Karachetta Sarommapura House, 
Andioth Island 

Abdáyooi, age 41 
;I., Iuncha1 i House, 

Liyabuiahman, age 31 
S/o Ku nnlI\oya M P , Chekummada House, 
Andioth Island 

Kunhihi, ac 46 
S/o KadciPumpa11i House, 
Andioth 1sland 

Pathurniiäbi, ge 52 
t/pIK'annnakoya, Kolikkattu Naduvilkam House, 
Andioth J1apd 

SafiyuIah, ae25 
ti/o 1Iarnsa IKoya, Aliyathara I-louse, 
Andioth Island 

a 

147. 

49. 

150 

151. 

152 

153. 

154 

155. 

S 



33 I I I 

156 Scehi,ae60 
Sb 	Assairai, Pachanal House, 
Androth Island 

157 Sadakkathulla, age 3 
S .46 Buhaii V K, Chettapokade House, 
Andioth Island 

1•' 

158 BashLel,age4O 
8/o Sayecd K , Kunririashada House, 
Andioth Island 

159 Mohammed Kuiaishi, age 25 
S/p:$ayeedMo:aiimed, Karakunnel House, 
Andioth Island 

160 Siage47 
Sbo;KidaveK., Kunnumpura House, 
Androtli Island.. 

161. N4011anmed Ran, age 31 
Sb; Hiza.Ko.y K., Pahurnmapura House, 
Ahdrofh Island. 

162 Zinu1d, age 26 
Sb Nàllakoya k C ,Palliyat House, 
Andjdth Island 

163 Abdpliabhai age 35 
S/o Kunni Séeth'i, Makkett I-louse, 
Andioth Island 

164 Sajeed Mohammed, age 54 
S/o, Kidavu, Poovadakkattu House, 
/\ndioth Island 

165 Attabi, age7 
[)/Oucf 	Thacheii House, 
And.ioh IIpd 

166 	I3aI1ecs, age3' 
I)/o 1Koyamnkoya P , Thacheii House, 
Andioth Island 

167. Yakôb, ag;4Q 
S/o KIda\'u K, Ammelarn House, 
Andioth lslajid 



168 Mohammed Rafee, age 42 
Sb Koyammakoya, Mayampokkada House, 
Anchoth Island 

169 Mullakoya, age 47 
Sb Majeed K , Lavaiakka1 House, 
Andioth Jsland 

170 Pookunhi, ag 46 
Sb6 Kidave P Amrn'e1ani House, 
Andoth .Jslahd. 

171. Mohammed Kasim, age 46 
Sb You saf, Bppathiyoda House, 
Androth [slaid. 

172. Kadeeja, age:1 
D/o Kidave K., Thacheri House, 
Afldr)th lslahd. 

173 Mu1labi,ag4 
Dbo Kidave B Palathupuia House, 
Andioth 1laiid 

174 Man,00i Ai/yced P P , age 25 
Sb M P iatbhuIlah, Put athikkatt Puthiyapuiam, 
i\ndi oth Island 

Ali.Abai K.age 25 
Sb Chet iyakoya, Kannathiniada, 
i\ndiolh Island 

Mohammed a1eem, age 33 
'o Shaikoya Kunhali House, 
Andoth Island 

(By Advbèat k11'k BGangesh) 

Veisus 

I he Adminiitoi 
Administi atioi of the UT of Lakshadweep 
lKdValathi 682 555 

2 	Dcpairncnt ogiicu1tuie 
U I of [aksh44\k'cep, Kavaiathi 682 555 

i 	esc.ned b 	is Dii ector.  

I  
3 	Diicbtoi pf

I
Panhayats 

App! icants 



4. 

of Lakshadweep 

d by its 
Respondents Fxcutive (Juicer. 

(By Ad\'oca'te: Mr. $.kadhakrishnan) 

17. 0A302/2013 

JaIler, age 35 
S/o Babujan Panethechetta I-louse 
Amini Island, 

Faro9ye' age 33 
S/o Khadef', Kulandarn House 4 mlni Ul s l an d 

Abdulla Koya, 'age 50 
Sb AflkoS'a Malika House 
Amini 1lahd. 

NaIlakoya;ae4O 
Sb Abdulla'Koya, Puthoya Kanniyam House 
Amini Island. 

AliMohmd, age 47 
Sbo.Mh 1 amni,ed,Kombarn House 
Ami.ii:1sland 

Sharaudh.en.age 36 
to KidaveKottechetta House 

Aiini 18 and. 

7; 	Jabbr PC, age 36 
Sb Cheriya Koya, Purakkachetta House 
Amini Island. 

8. 	Yodsaf; age 36 
ij:Sb 	ae,f3'eljya,chadachatta House 

VNk 
Auiiii s1'd. 	:' 

9 	Muyge 33 
Soeë:d, Seikbya, Mampurarn House 

mini I1ahd.: 

(By Ad\;oaté: Mr4(.B.Gangesh) 

Applicants 
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4. 	.Villagç, ([1w.eep) Panchayat 
Ainini Island represented by its 
[xcutive Offlqer. 	: 	 Respondents 

(By Advocate Mi S Radhakiishnan/M/s Sheriff Associates) 

18 	OA 303/2013 

Abbo­b'lker P , age 41 
S/0JK1lilcunhPallam 1-louse 
Kavai athi Island 

Mutha1aB.K.,ge45 
/o Sayeed Bikakada  House 

Favaratlii IsIajd ;. 

MohiShãffM., age 34 
Sb 	 House 
l'aara111; ii:fIbd. 

Abd!Ner.P., age 43 
S/p Cheriyakoya'K., Aynipura House 
Ka'arahi Lsl 

Yadoob K.P., age 41 
S/n Kidave U.P Kuttipapepura I-louse 
Kavarathi Island. 

Alikhy[ 	3 I 
1-louse 

1a'aathi I slàrl. 

7 	I 
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7 	Muccb Rehman U P , age 34 
/oAlikoya C K, Uthampokakada House 

Kavarathi. Is!and.: 

I! 
8 	'1 hangakoya \I  P n age 43 

Sb Ukkas, Vadakkilapuia House 
Kavaiathi Island 

9 	i'Iujceb Rehman B, age 30 
S/. o Thangako'a, Birekal House 
Kaai'athi I!änd.. 

10. 	SajithaP.,.age32 
.1)/bAli Aradam, Poovinoda House 
Kavarathi Islahd. 

11 	Basheei P 1, age 44 
Sb Mohammed Pallipura, Puthiya 111am House 
Kavaiathi Island 

12 	Abdul Rafeek K, age 44 
S/o Ahmed Kattimmada, Kadapui athaba 1-louse 
Ka\'alathl Island 

13 	Salcem A. P , a 	34 
Sb Mohammed C P , Athampapepura I-louse 
Kavat athi Island 

14 	Mohammed 1-lussain P A , age 29 
Sb Khahd I-Iaji K P , Puthiya Alikom House 
Kavatathi Island 

I 	 I 

15 	ShajhanK, 4g 35 
Sb F-Jam,, Fiitiinikad House 
Kavaiathi Is1ar{ 

16 	A n .wa r AP,ag39 
S/o Mutlu,  Appura 
1<1\'dia1hi Tsland 

17 	13ahcu S , age ' 35 
I l a mzath A I , Saflyabiyoda 

1(avaiathj Island 1  
I 	1 

1 	 'III 
18 	Ukka, Iag 451 

Sb AboobaRth, Melillam 
Kavai athi1 sland1 



38 

1 9 	1-Iamzath, age 27 
§/o 1..man HdJl, Aynepura 
Ravah1ath Island 

:. 	• 	:. 

20 	Mujoeb Rehrnan, agd,38 
Sb I-Iamzath A I , Safiyabiyoda 
Kávarathi 1slñd. 

Ma.hikfan K.P.,:age 30 
S/o Abdij ha A, Kuttitapepura 
Agani kiand. 	. 

Hiday.athul)a SM., age 36 

S/oJ- {: pizath, .B;I..; Subaida Manzil 
Kavatathi Island 

23 	Ansat PP,age31 
Sb Chciiya Koya K. P , Pakichipuia 

uhiian K..P.,,ge 38 
.S./o JKidaveU,P., Kuttipappepura 
Kava! athi Island 

YcobC;P'; age 40. 
S/O., 

YoSu.f.P. I?ulecnakeel House 
Kavaiaihilsland 

26 	NizmidnK P , age 34 
Sb Za1<ànah Kochiputa House 
Kavai athii island 

27.Saleem V , aq 39 
Sb Hamzth \J&oda House 
Kavaiathi Island 

28. 	Attakoya B.,, ago 41 
$bq Ahoohacket M I, Biiekal House 
11" a . a r athi Island 

29 	Nauhad\J , ge 30 
Sb K a  i1 iiv1 C t, Pa11iveedu House 
T<avarathi:s1and. 

30 	Mohmrnd Iqubal K K, age 31 
5/0 Kasmi P V , Kunnamkalarn House 
Kavai athi Island 



• I 	shik Au i 	, ge 30 
Sb Au K , Cherdipapada House 
Kavaiahi Island 

32 Mohammed RaIl P , age 38 
Sb Chci 1/a Koya Pallicham, Pulipinnakad House 
Ka\'al athi Island 

33 	Pookoya P P , age 48 
$b Babujan M , Puthiyapura House 
Kiltan Island 

HussainaliK:P. age33. 
P: M uhammed C. ,Kuttithayapura House 

Kavarathi Island.. 

Si!airnah M.•ae 37 
Sb Hañzath M, Maidanoda House 
Favarathi Island. 

36 	KajallussainC, age37 
Sb Ahammed Khan, T.P., Chungarn 1-louse 
Kaviathi Island 

37 	Mujeehman F K ,age 38 

1 -7 
Sb lhinhkad House 
Kavaiathi island 

38 Mohammed Shafi K P , age 32 
iayd:Pbo. Kakachiyapura House 

Kavaiathi Island 

39 Mohammed Rail B , age 33 
Sbo Attakida"e T P , Beeianthoda House 
iKavaiathi island 

r 

40 	Ra1eage2 
Sb 	1uth?u  Pileenkee1 House 
Kayaiathi Isftqd 

...
H  

41 	Ummei K ,age 37 
Sb Udifci C P Thekila 111am 
Kavarathi Island 

42 Mohammed Rafeek, age 37 
Sb Attai 1< P ,okaiachiyapuia I-louse 
Kavaiathi island 



. 

46. 	Sharaftidheeh, age 24 
StbAIi A., Poo'inoda House 
Ka 	an vaiai.hi isld 

(By Ad\ocate: M.K 'i3,Gangesh) 

Versus 

1. 	the. Adrh I istrnor 
of the UT of Lakshadweep 

Ka\aarhi682 555. 

2, 	Depaiimei .f gricu 1 ture 
UT pf Lakshdweep 
Ka'àithi-6$2 555 represented by 
its I)ftector. 

l)irectov 61 1?aichavats 
Dcparirueiit i Panchayats 
Administ.rtion1 Of the UT of Lkshadweep, 
(a\ai'athi-6&2 55. 

I)iii.ct Pchayt 
áihi.re$rtnted by its 

E*'e,utieOfflçër. 

\/il1ag (Dwe) Panchayat 
lKa\'arathi slaid represented by its 
LxecutiveOfiier. 

(By Ad'\ocae: Mr.S.Rdakrishnan) 

19 	0A319!2013 

I 34 
/U 1fhs I thhmeectta House 

Anni 1sland1  , 

Appi icants 

Respondents 



5. 	K.K.Razak, .age.'27 
,5/6. Khadei koya, Kunniyatamkakkada I-louse 
Amini Island 

6 	PAshiaf,age3' 
Sb Ahamed, Pallarn House 
ikmini Island 

IC.Mdos, age 44 
S/o Attakoya, Keelachei y House 
Amini sland 

13.Kasmikdy age 42 
SbCheriyakoya, Balapp I-louse 
Aiiini Island. 

age 41 
Sb IJarpsakoya, C'hnmthabelli House 
Amini Island 

1aheeb N4,age 33 
S/oAbduljakoya, Madam House 
Aiiini Tsland 

Pookunhi 
S/d T.C.Yousif, Noormahal House 
Ahiini Island: 	 Applicants 

(By Adbcate.: r.K.B..Gangesh) 

Versus 

of the UT of Lakshadweep 
Kävrathi7682 555. 



'c 

2 	I)uectoi oIPanchayats 
Depai tmentof Panchayats 
Admirusu ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diicctoi of Fducation 
Diicctoi ate of Education 
Administi ation of the U F of Lakshadwecp 
ka\'alathl-682 555 

\/ ii Iag (Dwep) Pan'cha'at 
Amini island represented by its 
ExcutiveO•ffl ce h 	 Respondents 

(By Advocate Mi S Radhaki ishnan) 

20. 	O.A N. 325I20 13 

M.ohanmect Abdul RazaL 
S/d. U.i;Nall,aKoya 
Aitalada I-louse 

rOtt :lslan. 
 

K. Mo)sa 
KaidthinJ:[ouse: 
Kadamath Island 

• 	 . 

3 	I !amza Koya ' 
S/ti Abdul Kliade 
Bii iyanimada House 
Aidit I slä 	 Applicants 

(By Ad.\;o:catc Mr. 1(J3 	angesh) 

• c.rsus. 

I. 	Tliq Administrator, 
Admimsu atitin ol the Union Tei i holy 

of ! akhadweep Kavaiathi - 682 555 

2 	he u ectoi 	vices) 
Adiimsti atiQn of the Union Teti itoiy 
tif Iakshadwec (Secietai iat), 
Kay 13uatti - 682555 

Department of Inviornment of Forests 
uniOn TciHtyof Lakshadweep, 
Kavarathi —:682 555. 	 • - 	 Respondents 



• 	 H 4-3 

(By Ad\ocate Mr. S. Radhakrishnan) 

2.1. 	0A32612013 

• I. 	Savad T.K., age 40 
Sb Mohtmmd A.P., Th.rinikkadu 
Kavarathi I s l an d .  

Ahobbacki,P,age 4i 
Sb l-limzäth K.P., Pa1lipur 

• 	Kavarathi Island. 

Aboobacker P.K.., age 3 4 
Sb Fathahulla, Puleenakeel 
Kavarathi Island. 

Jhangeér.AP.,age 32 
S/.o.i.-lameed, Aliapura 
Kavar'tthi lslind. 

Sajahan B., age 35 
So Kidave, Iadayi 
KavaraihJs1and. 	V 	• 	. 	 Applicants 

(By Ad'odátè Mr.1K.B'.Gangesh) 

• 	 ' 	 V. 	 • 	 • 	 Versus 

I. 	The Administrator 
Adinimstration of the UT of Lakshadweep 
Ka'arat °hi682 555. 

Dircétor oLPnchayats V 	
• 	 V 

PP1]ernQf Panchayats 
,AVmjtiatid nbfthe UT of Lakshadweep, 

• 	i1rd.Ij-68. 15VV55: 

D5jtmet o f.Science & Techno!ogy 
• 	lUriidh Tèi'rit r' of Lakshadweep 

Kavrathi-682'555 	V 

rcpresented by, its Director  

Village (Dweep) Panchayat 
KavaraThi Island represented by its 
I ;XCCUtiVC OFficer. 	. 	 Respondents 

(13y Aclvoatc: Mr.S.kadhakrishnan) 



. 22. OA 32 7/20 13 

larook, age 40 
Sb IKnh,ikoà, Puiippinakkad, 
IK.a\'arathi I sIiid: 

Ummer Faiok age 
Sb \1.P.Kasnf Karthó1aüra, 
Ka\'arahi Island. 

(By Ad\'ocatc: Mr.K..13.Gangesh) 

Versus 

I. 

 

The i\dm i nisurator 
Adn-rinistiaton of the UT of Lakshad.v'eep 
Kavarathi-6$2 555. 

2 	Diicci.oi of1anchayats 
Depaii.meni ofdanchayats 
Adm i.niti at ion of the UT of Lakshadwecp, 
Kay uathi-82 555 

3. 	D.paient of .j.- nvironment & Forests 
,Unibri i'erritory of Lakhadweep 
K.a\'ara th 1-6 82; 555 

I 	\/j I lage (1)wcep) lanchyat 
kat athi Island tepiesented by its \'i  
I xucutivc 011cci 

(13v Ad\ocEIic:Mr.S.Iadhakrishnan) 

23 	OA 128/2013 

I. 	Saifuil.l C.i 	age 34 
S/o Mohppooc1 .aji, Chendipura, 
l.avaruithi 

Sainul Hameed PP., age 39 
Sb i\iai K. 	Pokart Chepura 1-louse, 
Kavarathi. 

Mohammed 1K.P, age 35 
S/.o I 1aiath13.P., Karitholapua House, 
K'avarathi. 

. 	2d Kien P;;age 41 
Sbo 461 lali)tcd PaIlain 1-l0 use, 

Applicants 

Respondents 



iKà\'aldthi 

5 

	

thbod 	, Pappadarn House, 
L'vaiathi 	I II  

(By Advocate Mi B Gangesh) 

Veisus 

1. 	Th Adniiistrat•or 
Ad.hinistration bf the UT of Lakshadweep 
Kavarathi-682 .51 5 5. 

App! icants 

2. 	Direc'ior of Panchayats 
•.Departnientof Panchayats 
Administiation of the UT of Lakshadwecp, 
Kavaiathi-682 555 

3 	Diiectói of Education 
ètôiatè 6•f Education, 

Administrtioii of the Union Territory 
Df Lakshadwèej, Kavarathi-682 555 

4. 	Yil1ag (Dwe.) Panchayat 
Kavaiathi island iepiesented by its 
LxecutI\'e Officei 

(By Advocate Mi S Radhakiishnan) 

24.QA329/2013 

Ii 
'Ihahua Bceurn MN/i ,age 38, 
\V/o R.aum Razeed, ivladeena Manzi!, Kiltan 
Supeivisoi, 6ii lwisting Centi e Kiltan 
Dsti ict Panchayat, Kiltan 

2 	Shahul 1-larri6e4 P K , age 50, 
Sb Sayd Kya P S , l hottathakkaia 
Stoic Keepe Curn Cleik 
Coii Iwisting entie Kiltan 
D ti is id Pancbayat Kiltan 

I I  

3 	1 K 1azeemudeen, age 33, 
S/o Sayed Ab'diifla Koya, 
Kundamkularu, Kiltan 
ijelpci 1  Coii !Twisiing Centi e K iltan 
i)i1i ict anchayat, Kiltan 

Respond eu ts 

App! icants 



3. 	The Chief E-xec6tive Officer 
I)is&ict Pandh'at Unit 
Kiltan, Union Thrritory 
of Lakshadweep-682 557 

(By Ad\'dcate: Mr.S,Iadhakrihnan) 

25. 0A'331/2013 

F1ussai 1n K C , age 34 
SIoSa'.eet Móhammad.AM. 
Kttiyiiiéhatt (1-166se), Agatti Island 
[iT 'of Lkhad\w'eep. 
Woki'ig as casual labourer in the Department of 
Scince & .Tho1ogy, Agatti, Lakshadweep. 

llydei',P. 	., 

S/0yeedBi1iiri Haji U. 
Pckkathappia. House), Agatti Island 
UT of Dakshdweep 
Vbikigas 1 casua'1 labourer in the Department of 

Sciec & Tchno1ogy, Agatti, Lakshadweep 
:'..l. 

39 

Kunnbiy1.Hbuse, Chetlat Island 
)T pfLaksh\'eci. 

orkirg a 	oal labourer in the Department of 
cice & Thiology,' Agatti, Lakshadweep. 

Naziriai Barka 	age 27 
/o :Sèdi1 ya  

Kuriyathiyoda -1,düse), Chetlat Island 
IJ.1 ,o!Lakshadvêeji ' 

s csu abourer in the Department of 
Siè 	'& TeI'ho1bg' 

Respo n dents 



£4-7 

A pp1 i ca nts 

akose, Sr. & Ms,Daisy I.Da.niel) 

	

2 	
III 

Th'A:drriisttaor 
UT of Làkshdep Kavarathi-682 555. 

Chairperson 
Village (Dwéep) Panchayat, Agatti-682 557. 

Chairperson 
i1lagç (D.wp). Panchayath, Chetlat Island-682 554. 

4, 	Thejunio Scientific Officer 
Depaitmen di Science & Technology 
Chetlat-682 554 

5 	The Junioi Scientific Officer 
Dcpaitment of Science & Technology 
Aatti-682: 557: 

6. 	I)irectpr of Panchayath 
Department ol Panchayath 
Kavaraffii-682 555. 

(By Ad\oat: Mr.S.Radhakrishnan for RI ,4,5 & 6) 

26. QA33./2O13- Is 

: 

L 	SP I-1arris 	- 
S/b.I6yakunii 
Sâi-1anivapu1a,1<i!tafl - 
Ukshàdwep 

I.Azhar - 	- 
S!o.'Sayed l3ubari 
Kuriyath i vodu, .'Ki itan 

KAhand, 
S/O.K uiftikoya 

	

1 	au 	isii•an. 

Re spon dents 

App1 I ca nts 

V ei'su S 



I 	Adniinit.iatoi 
Unioni ii iw / of Lakshadweep 
K•ava'itti 	...... 

2 	'T i r cctoi of Panchayas 
Union 1 cii itoi y of Lakshadweep 
Kavai atti 

3 	Sub-DiviSional Officer 
KiIian 	 of Lakshadweep 

K I Ii. an 

4. 	Director,  
Servicqs,.5 
U-1 7, of Lakshadweep, iKavai afli 	 Respondents 

(By AdvOite:Mr.S:Rdhakri;shnan) 

27. 	O 34I20 I 	:. 	,. 

I. 	Kassini A, 
/pAtikoya I 

Al iadiara l-1ouse Andrott 

2. 	Ja.laluddinN 
/o Attakoya N T 

NcTngummada House, Andiott 

3 	Mohammed Hassan C E 
S/o:Kiihikoya'SVP 
i1day'kkai.i-1ouse, Andrott 

Mähàrnmed 1k1èek C.K 
S/o..Koya K.C. 
Cheri.y.a Kakkanal House, Andrott 

M6hammed';Kàna1uddin M.K 
S-M.ShiliabOddin Pookoya "1 hangal 
Mayankakkada I louse, Andrott 

1.11 

	Bashcei C 
'/o Pookoya 
I dayakkal HOUSe, Andi ott 

Nôru1 I-Isi A 
SIq..NaI1ay.k6yaU.K•• 	. 
Attalada I lousc, Andrott  



8 	Muishida Begum C N 
D/o Late Shtsiddin Tlianga! 
Ch einayath tbl akath, Andrott 

(By Advocate Mi 1K 13 Gangesi) 

V . eisus 

I he Adrninistiatoi 
Administi 1ion of the Union Territory 
of Lakshac1cp, Kàvratti - 682 555 

Director ofPachayats 
Depai:tment of. Panchayats 
Administi ation of the Union Teii itoiy 
Io111shacvep; Kavaratti - 682 555 

J)epartient of Electricity 
1Jn ion Territpr 1  of Lakshadweep 
Kavarathi-6:8.L5.55 

V,ilag (Dcep,)Panchaat 
Andi ott I slaid i epi esented by its 

xccutivc Ofcci —682 552 

(By Advocate Mi S Radhaki ishnan) 

28 OA345/)OL 

	

I. 	A'sh.omm 
Dio llamsa, Ellähtta House, Agathi 

	

2, 	13eefahunihii.l,:V 
DIo Kasmi X oytt, Puthanveed House, Agathi 

	

3 	Kadcja'P K 
I)/o KQyä 1 I4ssan, Puualad 1-louse, Agathi 

4 	
r 

	

4 	Abç'01 MuthalfM K 
Sb Auakoya, Mayanikakada House, Agathi 

	

5 	Abdul Shukdoi 
SIo.Late ,sf:. 
Melaillam I louse, Agathi 

6. 	hIdyathtijl.a.M:1K 
)bo A,;b o o bk; k e1r. 1(o)/a V K 
1\4akkashikakaa House, Agathi 

	

7 	YIan ( oi I 

.............. 
.•.. 	 .......... . 

App1 i cants 

Respondents 



50 

10. 	NazcrK 
S /. K ida ye 
Kunnikathiyapa..da House, Agathi 

II. 	ShowkahaIi M 
S/o.Ummer t 
N.4ak Fayachoda House, Agathi 

Saed Mhãrned K 
S/oPo6k,oya B 
1<ee5át[ 1-louse, Agathi 

asecrP 
S/o.Muthalif K.  
Pahada House, Agathi 

Ahoo1acker N.M 
S/o./bduj Rahman F 
hafesaManziI, Agathi 

2.kbdiilSalam,T.P 
S/pr ia,1oya C.P 
1 hctpinhiya 111am, Agath 

Ildya 
iiiid Koya 

Kakkacia 1louse, Agathi 

AharC 
S/o.tv1ohai11ned Koya T.P 
Challakkad 1-1use, Agathi 

i\boobackèr K 
S/ô.Sayed Koya T.P 
1K ai Lthakda apa 	1-louse, Agathi 

SadK 	F 

S/.,La'c bthniad Hji K 

. 



Kulajinoda Lose, Agathi 
I 

20 	Sayed Moh ticd 
Sb A1u11a P 
lVlai 1yiihodaY1 louse, Agathi 

M uhanimcd Koya B 
)/O Koya 
B iyathahiyoda 1-louse, Agathi 

Naleesa M.K 
• Dbo.Abdulla.KOYa K 

lvi oothamkakkada 1-lousç, Agathi 

23 	Koya P 
S(o.unhilQya •.. 
Pondinoda 1 louse, Agathi 

Kamikoyi K. 1 
S;oA'.ob0.Ya 
Kaià111iOda Puthiya 111am, Agathi 

Aboobacker u.p: 
S/cA Ii Mbha:inhCd 
l.Jppathoda I lOuse, Agathi 

26 	l3adaiudhcen V 
bo Koyasah 

Vahda lVlnii1, Agathi 

27 	kam1citwinisa P 
D/o IViohammed S 
Bpatodci I louse, Agathi hiy  

28.. 	l±i'dumbi M 
D!d,tualKoya 
Maii ivam eviyoda I-louse, Agathi 

29 	alfei A P 
Sb Sayed l3uhai i 1 P 
/\iivapappada I louse, Agathi 

30 	1 athl dbeui M P 
s/ij 	 vii  
lvlani am I -1obs, Agathi 

31 	i1ik P 
/O f\luthUkO\'d K 

Clei iyapappada 1-louse, Agathi 



S/o.Muthali I 
1hekku Püthiya 111am 2  Agathi 

UbaicI U 
SIo.Hamza U 
Ummmcrodachetta House, Agath i 

Syccil.Mohainmed KT 
S/o.Aboo Sala F 
K,alanth ith iyoda House, Agathi 

ahnd 15 ,P 

u.t!y.àdrarh 1-louse, Agathi 

Abdlal 	* 
S.:/o..Fathahdila 
k il 	1-louse, Agathi 

FfaPromnia T.P 

1?1'0:t tdu• l kaderkoya P.0 
Thkku Puthiyai I lam, Agathi 

..JsedaTK. 
D'/o;KhaIid 

.* 	. 

Hduse, Agathi 

i-hrcfB 
S/.o.aydAl*i K 

l3iyashahiyod 8, 1-louse, Agathi 

Maniyambi 
/o.Ummer C 

13haho&i House, Agathi 



5-3 

44 Roshna 
I)Io Sayed Abdul Rahrnan 
Phacheity I lopsc, Agathi 

45 akkai iya j) () 
Sb 	I lam7a K P 
Iktthya Put aI louse, Agahi 

46 CheiiyakoyaK 	, 

Sb 	late Attakoya 
Koodam 11ouse, Agathi 

 Showkáthali 
S/o -.I_at6 Attak. oya 
Sailaniyodà Hou.se,Agathi 

 N.issa:m.udhcénV,K: 
Sboiiamza C;K (Lat:e) 
\!;adak Kcëla 11:! 1am, Agathi 

49 Cheiiya Koya A K 
Sb Kpya 
Afl1a 11Kunnimmadci I-louse 
Agai.hi 

.50. N4Ohdid:li C.P 
Sb Kasmi Koya A 
Chchalakap9da Ilouse, Agathi 

5 1. Sayed Mohammed K 
S/b. Y 60s f A 
Kunnumpui am House, Agathi 

(By Açi\'ocat.e Mi K B Gangcsh) 

I 	Veisus 

I he Administi atoi 
Adqiinisuation of the Union Tei i itory 
oil akhadwdep, Kavaial.ti - 682 555 

2.. i)paeif Agriculture 
Union let iitOiy oil akshadweep, Kavarathi 
Rcpiescntcd by its Duecto' - 682 555 

3 Dtcctoi of Panchayats 
I)eartrn?i t of Panchayats 
Admiriisi ation o the Union Tet ritory 
0:13 LkSJacIwep,Kavaiatt1 —682 555 

Applicants 



S 
4. 	' U age (Nveë)Panchàyat 

Ag:ti iii: 	reened  by its 
Ecuti' 

(By AvcaM Iadhãkrishnan) 

29. oA346/2o1:3 

1 . 	Uiiincr FarookShaf'i 
Sb. Aboo a1 a 
Malikakal 1-lçuse, Aminii 

P.A Sa'edaU. 
S/b. I larnzakya 
PiIrhi.ya Asharbda House, Amini 

RIàhiah B'gain 
D/p Aharnëd', 	Malikakal House, Amini 

Aharnedkoya 
S.Koyakd'u, Surambi House, Arnini 

Váliyabi PCI 
I)/oiAhthuk6ya, Palliyachetta House, Amini 

lI3eçbiM.P. 

pi:1Eln' al1ipura House, Kavaratti 
: 

 
/o A'ttakoya, Vadakki!apura, 

Kaaratti 

(By A.vpct.e: Mr. . K.13 Gangesh) 

Versus  

1 .1he /drninisirator 
dminist:atibn oF the Union Territory 

pveep, Kävaratti - 682 555 

2. 	D:itor 	J?anchayàts 
)epaj tiit of Panchayats 
A'drrprtràtion of the Union Terntory 
rthd\eeP, Kava}atti - 682 555 

Respondents 

Applicants 



9.p. 	 . 

3. 

4athil 	sedy Director of Education —682 555 
:I ,I•1i 

4 	Iillage (Dweei) Panchayat 
Arnini 1slnd ipresent1 by its 
£kcutive Officer - 682 553 

5 	Village (Dwe'ep) Panchayat 
Kavaiatti tsland repiesented by its 
Excutiye Oijcei —682 555 

(By Advoct M S .adhakrishnan) 

30 	QA347I2013 I 

uhaiabi P 
1)/o Kunhikunhi 
Iallic.hamJTluse, Kavaratti Island 

2. 	Mahàrno(5,rM.P: 
I)k) l-Iamzath 
MQlakepura Hotuse, Kavaratti Island 

3 	 II 

Ufl) 1kanap1Jir Ka\'aratti Island 
'I 	 I 

4 	\jmnaPV 
DIo Mdna 
Puthiyavedii, Kavaratti Island 

5 	Sat omma K P 
)Ao I brah'imkuty 
eelakh ict oc 	iyapurarn 

K1avaiatti1slaid 

6 	i4I 
PJSub1r' 

iàiatti Island 
1 

7 	BbiA 

vappad a House, Kavaratti Island 

3ebi. yiepuia: 
plo Abduiahirnan 
\ynepuia House, Kavaratti Island 

II 

N. 

r 

Respondents 



10 

Il, 	 I 

•, 	 : 

t 	 I 

Rarnath Iegtrn B 
D/oAIi 	I 

Baliyali Houe Iaiarati Island 

Sadihath V M 
[)Io Valiya Abdurahiman 
VadakkueIada1T', Ka 

	

maCh 	vai atti Island 

Rhiyarnbe I P 
I)Io Ahammed K P 
Tottthapuia, Kavaratti Island 

Beéfathurnma B 
D/o Aboobacket 
Beeramthoda, Kavai atti Island 

S 

Applicants 

12 

13. 

(By 

Rhrnh Beegum P.P 
'I/oAt! K.P. 
,Pôdh.iach.epa Kavaratti Island 

a jan at Ii 
E?Io Muthu Aynapura 
Kuthppapepuia, Kavaratti island 

Adodte4' 1 B Ganesh) 

Mesus 

fhe Administratol 
Administi ation of the Union Ten itory 
ofLakshadwcep, Kavaratti —682 555 

DjIcLtoI (Scivices)' 
Adrnimsti ation of the Union feti itoly 
of Lakshadwep (Secretariat) 

Kavalatti?— 6555 
I 	II 

Thctoi fIbdustiis I  
Uruon -7 cii itoly of Lakhadweep 
Kavaiathi repesented by the 
Duectot of Industi ies 

(By Advocate Mi S Radhakrishnan 

Respondents 



(ø 

31 	OA38/2O13 
I 	 ' 

I I  

Noorurnchetti House, Amini 

Attao'a 	• 
S/Q.Muthukoya: 
Surambi HoLise,Arhini 

Anwar Hussain 
DIo.Esa 
Kottapura I-louse, Amftii, 

4 	Sajitha Beegi.)rn 
'e AbdlI KQya 

I3eli House, Amini 

Hanëdathbi 	. 
D/o.Shikoy 
Monakkallichetta House, Arnini 

FTassaiñar 	1 
S.o:Mohamme1 

Arnini 

7 	K Cs 
Sb J-3ain 
KdIcvadachetta House, Amini 	 Applicants 

(ByAdvdcate 1rIB Gangesh) 

Vet sus 

1. 	The Adminis:trtor 
Adrninistrt.ioriof the Union Territory 
of Làkhadveep, Kavaratti —682 555 

2 	[)iiectoi of Panchayais 
)epi-trne0t of Panchayats 

Adminitat1bri of the Union Terntory 

555 

3 	Iepartment o L ucation 
Urnori Territiyof Lakhadweep 
Kav:arathi rejresentd by 
I)irector:of.Edtication T 682 555 



I 	I 
I 	Il 	I 

i •..' 

	

. 

by its 
Respondents 

I<lad, Fdue, Andrott 	 Applicants 

(By Advocate NI K B Gangesh) 

Versus 

1 he Adrninisçator 
Adimnistration of the Union Terntory 
of Lakshaclwee, Kavaatti - 682 555 

2 	ct bireor of?anchayats 
Pepartent cf Panchayats 

dMWAH of the Union Terntory 
p Lkiiadweep 

3 	District Panchyai 
avaratu reptbened by its Chief Executive Officer-682 555 K  

4 	Village (Dweep) Pánchayat 
Andrott Island represented by its 
E*ëciitivQfffdèr —682 554 	 Respondents 

(By Advoca Mi S adhaknshnan) 



I 
33. 

Pi 

3. 

El 

(By 

'1 

 

 

 

(By 

34. 
-7. 

S/o.Pookoya 
Puthiya Eddiyakkal House, Amini. 

AdvOcate: Mr.K.B Gangeh) 

I 	 Versus 

k: 
TI he 1Adrnisti atoi 
Administiation of the Union Territory 

Lkhadvieep, Kavaratti - 682 555 

Di i:ector  of Panchayats 
Department of Panchaats 

dinin1ist.ratIn of the Union Territory 

Kvarà!.ti - 682 555 

Dpar1rnflt() Women & Child Development 
CAnkirn1ctory ofLaksadweep 
Ka.àrthi 
Replesent$d y its Director 682 555 

Vi1Ip'. (I2w) Pthichayat 
Artdrhtt I s land represented by its 
Exeótive Of icer - 682 554 

Village (.Dwçep) Pa.nciayat 
Arnini I 1sland iepiesenued by its 
Exeutiv Officer - 682 553 

dOcatF'vt1 , Radharishnan) 

441 	 y2j3I 

App! icarits 

Respondents 



I, 

I 	Mohammed yz Khá 
So Pnhi 	I 
f1c){ode, Anqo 

I 	I 	 5 4 	jIft 
1 

2. 

S 

Neelathpura Hbuse, Ahdrott 

3 	Mansoor Au 
S/o. M uth u koyà 
Pentamvelipura Hoi.ise Andrott 

4. 	MOharnned FásaI 
S/.O.Siddeçque.: 
Makket I460se Andrott 

(By Adv(ocate MrK1 Gangesh) 

S 	 Versus 

he Administiator 
Adminsti ation of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

2. 	epa'rtnientdfAnimaJ Husbandry 
Union 1 ei i itoly of Lakshadweep, Kavarathi 
Rcpreseited by its Director - 682 555 

3 	lYii ecp3rpfanchayats 
lDepartrnent fPanchayats 
Adiiiinist!tion of the 1Jn ion Terntory 
of Lakshadwcep 
Kavaiathi —682 555 

4 	Village (Dweep) Panchayat 
Andrott Island iepresented by its 
F xecutivc Officer - 682 554 

(By Advocate Mi S Radhakiishnan ) 

35 	OA353/2øi 	is 

1 	i 

Nil 
Stb 11id,)' * 	

II 

ManRalk1káda 'House', Agatt t 
S 	

S 

S 	 I I 

Applicants 

Respondents 



S 
2. 

61 

0 

T,PAhimd 
S.M.\'oisiif 	S  
Thekk3uthya VeeduAgatti 

K.P.Homzakoyà S  

S/o.Aboobacker 
Karnälipal miyoda Puthya 111am House, Agatti. 

K.Showkathali 
S/o.Syc1ubari 
KOndiñoda House, gtti 

B. hà°i fu heën ! 
S/(j.U.imnec Ella 
I3ceyakuttiy6da :1- louse, Agatti 

V.K.Mohàmhid Mükthär 
S/o.Abdulla Koya 

.

fadakk Kunninaniel House, Agatti 

AbdulRahiiiii, 
S/o.)iddeqe 
EITa Hoüse Agatti 

0 	 , 

: 
(By Advocat 4ir1 B 	h) Ganges 

• Versus 

101 
istra

tr 

Administration of the Union Territory 
cf 1akshadvsëp, Kavaratti - 682 555 

1epartherit 41 Animal Husbandry 
Inioi Ter ~i t&ry bi Lakshadweep, Kavarathi 
Reprcsentcd iy' its Ditector— 682 555 

3 	Th;ecci o Pnchayats 
o' Panchayats 

4diiis4itinoNhe UnIon Territory 

vaatti-62535 

4. 	\'i11age (I4 . Panchyat 
Agtti is1ahd e:resentc1  by its 
Executive OMer - 682553 

3 

ri 

App! icants 

Respondents 



J. 

,01••'.. 	 2.. 

(By Ad\ocate Mr S Rdhkisnan) 

36 OAN0 354/23 

Suharabi, U/a '1 haçig l(ya 
Kakkanal House, 
Andioti 	

i 	
q 	 Applicant 

(By Advocate M r. 1k B Gangeh) 

Versus 

1 he Administratoi, 
Administration of the Ur\ion Territory 
of 	 - 682 555. 

2. 	ThDifector:(Serviées) 
Administiation of the Union Territory 
ol Lakshad.weep (Secretiriat), 
Kavatatti - 6821555 

3 	 pl
. 
 QfAgilculture 

lihin Fi1it6 df LaksIiadweep, 
Kavatathi - 682 555 
Réirtád:b' it Diredbr. 	 Respondents 

(By Advocate Mi 	Radhaki ishnan) 

37 OA 355/213 

Muth'ukoya 
S/a Shaikoya 
Kakkanal house, Andiott 

2 	Ati1çiiàv 
'/o'Asthnai 	I 

NNOVD. 	1i-küe, Mdrott 	 Applicants 

(By Advote 	Cjangesh) 

Versus 

I 	Ihe Admintstiator 
Administration 1of the Union Territory 
ol Lakhadweep, Kavatatti —682 555 

..,•. 	:. 
I 	 I 



Ga 

02 

3 

I)irecto.r of P an çhaats 
eprttnerRbf .Paihayats D  

Adrn imstration of tIi Union Territory 
of Lakshadweep 
Kaviatti - 682555 

Duectot o11oit, Shipping & Aviation 
n 1 en itoiy of Lakshadweep, Kavarathi-682 555 

Village (Dwcep) Panchayat 
Andrott Island represented by its 
[xecutiveOffcer— 682 554 

Advocate: Mr.S Radhakrishnan) 

 

 

El 

(By 

Respondents 

38. OA 356/2O1 

1-lajarommabi 
I)/o.Koya Kidave M 
Thithi)apdaEIouse, Kalpeni 

M.K. C.{eriy.kpya 
SiMQhaiticdKOya Haji 
Malrnikkakad. IipUse, Kalpeni 

(By Advocate: MrK.BGangesh) 

Versus 

I he Adimnisti atoi 
Artrdi of the Union Territory 
ç4,Laks1acweep, IKivaratti - 682 555 

 
epäint ol Panchayats 

of the Union Territory 
c'Lakshaweep' 
Kavaratti - 62555 

Ville(D,.wëj) Papchayat 
Kalpeni Island ceprser1ted by its 
Executive Officer - 682 552 

(By 
	Mi.S kadhkrishnan) 

39. OA 357/2013 

I. 	A K AbdiI Salarfi 

. 	 .... 

-. 	 ..... I -:•. 

App! icants 

Respondents 



G4- 

-I 

Alikakada 1-kus, Ka!pni 

OY

H  

McJidur, 	1ei 

P Sakei F-lu ssaii 
Sb Moharnme1 Koya 

Kalpthi 

Abdul .Latheef. 
Sbo.PaIlat.h Kuthi Koya 
Nenempappadal-louse,- Kalpeni 

Aflakoya 	 I  
S/o...Kanii.Iyá 
Kunhipuvalcji11ouse, Kalpeni 

Abdul Naser.  
Sb Muthu Koya 
Malrnikakaa 1446. use, Kalpeni 

M.KKha-lëe,, 
Sto .I-Ia rnz•a 
Malm 	da ikaka House, Kalpeni 

Mohamrn'd 1.Jasei 
5/o Mohamiiied lKoya 
Peechiyatt f-louse, IKalpeni 

MeaHiit  wn 
/o Shai Kdya 

fvlanrneI House d  Kalpeni 

Cheriya Koya 	I  
SboAhrned 
Ncdyarn I louse, Kalpeni 

Mohai -nnied Koya 
So Kunhi Koy 
cheiyapui akq.d House, Kalpeni 

i 	 S 

A. booackei1 

1akchida lJbuse' Kalpeni 

 

 

 

 

 

 

 

 

 

IN 

S 



T. 

741 i 
1' 

(7  

4  

65 4 47 

iI 
171f 4 

14 . 	.:b1thtk 1' 

!oSâd 	d 4a6red 4ova 
Kalpeni 

15 	AbciuI Hakeern 
Sb Cheriya Koya 
Melachedarn 1-louse, Kalpeni 

16 	Haj ii ommabi 
[)Io l(smi Koya 
Akkara House, Kalpeni 

17 	Huthairth 
D/o Abbas 
Aia1a1ar Hode,Ka1peni 

18 	Rasheed 	
1 

Sb Koyamma 
Manjiyenarn House, Kalpeni 

19 	Abdul Gafooi 
Sb Kasmi oya 
Kadapurathai11ain House, Kalpeni 

20 	Mç'Ioya 
ookQy 

NeIdai+i Hotise, Kalpeni 

21 	T!Sa1iya 
Dbo Moosa K C 
Puthiyapura House, Kalpeni 	 Applicants 

(By Advocate Mr K 1 Gangesh) 
7 

I 	 Versus 

1 	Administrto 
Admrnis4aiion of the Jnion Territory 
dLakhdweep, Kavarathi - 682 555 

2 	batfler4 of tAgi iculture 
Unoriferrtto' of Lakshadweep, Kavarathi 
Repres,çntea b' its Director 

3 	Directoi of Panchayats' 
I)epai tment I Panchayats 
Administi ation of the Union Territory 
of[ akshadweep, Kavratti 



(aG 

4 	Village (Dwep) Panch4iat 
?Zc'JrVhi An4WIslar eprsentd by its 

Executvq Officer 

Lakshadveep. 

(By Ms.Shahna Kathikeya.n) 

:veisus• 

Village (Dweep) Panchayath 
Amni 1sInd 
Repesentd by the Chir Person 
pjL8-2:552 1: 

2 	Secretary 
Department of Panchayath, Kavarathi 

3. 	bctô 
Einployrnen, 	Training 
Jhibh.TerItOrY Of Lakshadweep 

Kaiarathi 

(By Advocate MrS Radhakiishnan for R 2&3) 

41 	O49I2Oi3 

Muthukoya 	I 

Marnpuiam Hous 
Amini 1.sland;.Lakhadweep 

(By Advocate Ms Shahna Kaithikeyan) 

Veru s 

V.ij1age(Dweèp) Pancbayath 
Amni island 
I,eresented b)1  the Chaii Person 
Pin -682 552 

2 
of Panchayath 

<avaiathi —682555 

Respondents 

Applicant 

Respondents 

Applicant 



	
• 	... . 

I 	 I 

	

3 	Dtc 	 - 	

1 

Enp'ent r1 'i raw4g 
rild of Lalsbadweep 

Kkvrath1- 68 555 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

RabeehathuIa B.P.,agd 35 yrs, 
Sb. MohmmedKoyaT.N., 
Labourer,. Kiltan, kesiding at 'ali'apura House, 

	

Ki1tn Island 	: 

(By Advoate Si 1 P V. Mohapan) 

Versus 
fhAdininitator, 
UT of LaksFadeep, 
Kvarátt j-682 535, 
EIecrical.Division, Kavarathy. 

Director Oi:Pancjiayat, 
Department of Panchayat, 
Adrpiisti ation f UT of Lakshadweep, 
Krat _gt 555 

3 	Tl1Eecut've Officer, 
Vj11ge Dwep Panchayat, Kiltan-682 557 

(By Advocate Sii S Radhak.rishnan) 

43 OA363I2013 

Yaser Arafath M V, aged 28 years,i. 
Sb E Seedikoya.,Labourer, Animal 
Husbandry Unit, ,I<tan, Residing at Moulana Veed, 
EdayakK.a'h Kiltahland 

	

11 	 1 

(By AdS1iI? V 4ohanan) 
.l• 	' 	' 	LI 

	

I 	il 

1 1 	 Versus 

FHP Adminitatorc  
6f4  LakshW'eep, 

KavaiaIti-682 555 

2 	Drector of Panchayat, 

Respondents 

App! i cant 

Respondents 

App! icant 



101,  

I 

Department Panc ayt, 
Adrninistratrn df UT fLakshadweep, 
Kavratti - 682 55 

., 	 .. 

3 	1 he V 	 n ter1nai) Assist' Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit, 
Kiltan Island, L.kshadwep-682 557 

4 	1h Chairpersoi, Vil1ag Dweep Panchayat, l.

IKiltan-682 557 

[By Advocate Sit S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul QUbish,S/.SinulAbid P., aged 27 years, 
Malikak1,.KiltatUT,. of Lakshadweep, working as 
Casual L 	(abouiei, Iive Stock Inspectors Trained Labour), 
Animal Hushandiy Depaitment, U.T.of Lakshadweep, 
Kavarathi 

(By Advocate Mis IDaisy I Daniel) 
• 	 '•• 	 : 

Versus 

1 	1 he drninitrtor, 
IJiion Teiritoiy of,  Lak'hadweep, 
K.varathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Diie1ctci ofnirnal Husandry, 
ULI of' Lakshadweep, R'avarathi - 682 555 

4 	hotor ofaAchaath)epartment of Panchayath, 

; Kavatathi -62  555 

[By Advcate Sri S 1ahaki4ishnan (RI, 3 & 4)] 

45 O A No 36612013 	
I 

1. 	Mohammed Kasirn 
Sb Sa y'eecj 
Rannipiia I'huse 
And i'ott; 	.: 

2 	vthanrned I lussain K C 

• 	
L 	 I 

Respondents 

Applicant 

Respondents 

. 



• 	 .• 	 69 

Sb 	 idavdi  

KLhjhahatti(1ta House 
Andrott 

3 	Mohammed Nilarn 
Sb l-Tamakoya 
Pachalam I louse 
•Andqtt:• 	••• 	 Applicants 

(By Advocate 	Gangesh) 

Versus 

The Ad.mi.nistrator, 
Admin)stratipno.f the U11ion Territory 
of Laks.hadwcep, Kavaiäthi - 682 555. 

The 1)irector.  ofPanchayats 
Department. p fPnchayats 
Administratioi of the Union Territory 

fLakshadweep, Kavatatti - 682 555 

3 	1 aj.çhadwcep 1)evcl0prnent Corporation Ltd, 
Pod Coritrdl iToer, Añdrott - 682 554 
Rpresentecl by its Officer in charge. 

4. 	Directorate of Art & Culture 
Adiiistrain of the Union Territory 
of Lakshadwee Kavaratti - 682 555. 
Représen ted its Director. 

5 	1)iicctcr of A,iiculturc 
Ieparujen of Agi icuure 
AcjmLntt, iioçi o the çinion Territory 
1Lakhad''ep, Iavar.tti - 682 555 

6 	Village (Dvçcep ') Pa nch ayat 
Androt Island teprcentd by its 
Fxeëutiveffi'cer 2 682.554. 	 Respondents 

(By Advocate Mi 	:Rad - k11 shnan) 

46. C)A 368/2013 

1. 	 .S!o. Pookunni A., 
Puthiy Chi, 	da 1-louse, Andrott 

2 	IM1ta,4'ed 1 years, Sb Sheikoya Thangal, 
nrdetl. I Tp'us4 Mi olt 



0 
3 	Saed MQ 	edShih budheen Thangal, aged 28 years, 

•/itT 	(akideth House, Andrott. 
j 1 c 	I 	 Ii .j 

4 	 tha,ged 23 years, 
S/ó heiko '1 iaraI,'1.andeth House, Andrott 

5 	Mohartmed Salirn, aged44 years, S/o. Kidave A, 
•PncharalHOUse, Andrott. 

Khair, aged 32 years, SIö. Muthu, 
• Puleenakeel llous Kavaratti. 

Abdulbari, ag$ 34 years, Sb. Hamza Koy, 
MOnakka1 	Amini 

8./ed KOya àèd 44 yars, Sb. Pookoya, 
Meelachcri House, Arnini 	 Applicants 

(By Adocate Sri K Bi Gngsh) 

	

1 	Versus 

L 	hc A dminkLitpr  
4d rn 	

: 
inisttation 	U of the iion Terntory of Lakshadweep, 

Kitti6255. 

2 	I)1iiecoi Q1Panchayts% 
Ltepartinent o Panchaats, 
A'1imptrtion of the Union Territory of Lakshadweep, 
kavatti - 62 555 

3 	I)ejartent of Agriculuire, Union Territory of Lakshadweep, 
Kavarathi, Jepresented by its Director - 682 555 

4. 	Vi1lage. (Evëp) Panchlayat, Andrott Island, 
rrested b:y .  its Exeutive Officer - 682 554. 

5 	Village (Dw'eep Panchayat, 
Kavaiatti Island, repres'ented by its 
Executive Officer - 682 555 

6 	ilI. ig (Dweep 'anchyat,f.  IT,

ii141ard'iFesened by its 
lre. Ofici ' 	 Respondents 



) 	 , 

1 	qlfç1er, age 	 /o.. Sayed Mohammed, 
Va1jyaçuia 	Aditt 

2 	Mohammed Naer, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrtt 

3 	MçhamrnedFlussain, aged 48 years, S/o. Nalla Koya, 
Pallippuia 1Ioue, Androth 

4 	Kunhiseethikoya,aged 51  years, S -/o. Muneer, 
Puthiyath House, Andrott 

5 	Chei iyakoya, aged 32 ,'ears, Sb Nallakoya, 
Perumpally house, Andiott 

6 	Noorul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Puthjya Pura I-louse, Andrott 

7. 	11àinzakoya, 'agd 52 years, Sb. Koya Kidave, 
Ch.'e,kka . ra. 1(kad House, Aidrott. 

8 	Mohammed Kas1irn, agd 37 years, S/o. Ahammed, 
Aynada Chetta House, Andrott 

9 	aimai, ged 33 yas Sb Nalla Koya, 
Nna9rpaUa Hous, ndrott 

10 Mohrhnied Hussaw ag , ed 30 years, Sb Pookoya, 
PattakalKalt Housd, Andrott 

11 	Mohammed 1sirn A , aged 39 years, S/o. Yousuf,  
Ammelam House, Andrott 

12. Pookoya, aged 45 years,1Sbo Sayed Koya, 
Kunnel 1-louse, Andiott 

13 	t3ghee, ged 41 ycars, bo Koyamma A, 
Pridarth Houst, Aidiott 

14 	iie1Sh 	aged 4ears, S/o. Thang Koya, 
1oh6ry 1 hattarn, Pokkada House, Andrott 
v•I 	

I

Is1 

15 	Sd.'ed hihabpdhin, aged 32 years, Sb Koyamma Koya, 
Sha ik inte Vé61 Padipura, Andrott 

16 	Moharnrne1ivan All, aged 27 years, S/o. Kunhiseethi Koya, 
Putharnma da lhh11 ouse , Andrott 



17. 

23 

S 

(By 

2 

3.. 

(By 

48. 

 

 

 

Al 

7. 

.Kaieem,. ged 8yers: ;$/o.Koyammakoya, 
Aliyathara Hous, Adrott' 

Advocate Si i K B Gangeh) 

Versus 

The Adrn.initrator, 
Adiiin ist.ratbh I the Union Territory of Lakshadweep, 
Kaaràfli-682 55 5. 

I)irector oIP.a c nhayats, 
I)epartment ófJanchayats, 
Ad ninist atin ôli.h,e Union Territory of Lakshadweep, 
1avaráhi - 82 555; 

Village (Dweep) Panchayat, Andrott Island, 
reprsni.ed by its Eecutive Officer - 682 554 

Advocate: Sri S Radhakrishnan) 

0A370/2013 

Aboobacker 	35 years, Sb. Ukkas, 
Kunhibiyoda H.pus, Kavaratti 

Musthaf a, agd 1 36 yeai, S/o. Hamzath, 
tJll ikanapuj i-1ouse, KaVaratti 

IiOoJa 	37 years S/o. Koyamma, 
51 

Chiyathóç1a -Ibus, Kavaratti 

S, 1 Shaneen4, aed30 years, Dbo Khamar Khan, 
Kävaratti. 

Ayshabi, agi 	y 6 ears, D/o. Hamzath, 
1eeIakocha15ur Husq, Kavaratti. 

ghana, 36yers, Dbo. Ibnu Maja, 
Valiyali Hous, Kavaiatti 

Moorririath, àged 36 yeais, Dbo Hamzath, 
Badii Fipusé, Kavaratti all 

Applicants 

Respondents 



Applicants 

1. 	The Adminitraor, 
Administration 6Fthe Union Territory of Lakshadweep, 
Kavaratti-68 55.5. 

2 	Dii eLtol of Janchayats, 
Dc pat tmcnt 0' -f Panchayats, 
Administi ation of the Union I erritory of Lakshadwcep, 
Kavaiatti - 82 555 

3 	I)iicctoiatc bfMcdical and I-lealth Services, 
Union I cii itoiy of Lakshadweep, Kavatathi, 
R e p rcse itdbyits  Dirdctor - 682 555. 

Village (Dwecp) Panchayat, 
Kavaratti lsland represented by its 
lxecutive Officer - 682 555. 

Village (Dweep) Panchayat, 
Andron Island, represented by its 
Lxccutive Officer - 682 554. 

(By Ad 	S ri . Radhakrishnan) 

49. 	0A371/201.3 - 

P: Naseer, aged 35 eas, Sb Kunhikunhi, 
Pall icham I-louse, Kavaratti. 

P.1. Naseer, aged 32 years, S/o I-larnzath, 
Puthiya 111am, Kavaratti. 

P. Ramla I3eegum, 'ageJ 34 years, [)bo Kunhi Koya, 
Povtpicd'i 1-Ipuse, Kavaratti. 

3 P.Aboobàckr, aged 6 years, Sb Muthu Koya, 
PUthiyà Veedu kac'arati. 

Respondents 



Shabana Bccgum, aged 24 years, DIo Alt, 

I hekk4c1a 111am, Kavaatti 

Sulaikabi agcd 43 yeais, D/o Kojan, 
Puthiya 111am, KavatatU 

Abdul Raiak, aged 28 years, S/o Mullakoya, 

Saràhiyo da. Hse, K.a,aratb. 

(By Advocate: S'riK.B. (3anesh) 

Ve rsu S 

S 

Applicants 

The Administrator,,. 
Administi ation of the 
Union Tci'ii,tøiof Lakhadweep, Kavaratti. 

2 	1)cpai tmcnt of Animal I lusbandiy, 
Onion'i'ntbi Lakh.adweep, Kavaratti 
i.picscntcd by. its Ducctoi 

3. 	I)ircctor of Pirëhayats, 
l)epartiiiento.f lancliayats, 
A cmli iii trati ôrpi' the 
LjfliQfl lcri'itoiy of Lakshadweep, 

Kavaratti, 

4 	\/illagc (Dwccp) Panchayat, 
Kavaiatti Island iepiescnted by its 
I xccutive Of!Thct 

(By Advocate Si i S Radhaki shnan) 

50. 	O'.A Nb.' 3.72/13 

JiiT1aIudhcen, Sb Abdulla U C 
Mudakkiyoda 116use, 
Kadamat 

(By Advocaic Mi K B (angcsh) 

Vet sus 

1 	1 he Admmlstllatoi, 

Administi atftn 	the Uiion let i itoly 
6 IT1pK4vatathi - 682 555. 

2. 	l'hd'Dirccror S&'rvices) 
Administi ation of the Union I eiritoiy 

Respondents 

Applicant' 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	[)epartrnent of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Diredtor. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Nal!akoya, 
Ummerthakkada l-Iôus, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Man.zil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti .-682555 

2. 	I)irector of Panchayats 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

[)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Androti.-682 554. 

Village ([)weep) Panchayat, 
Androth Island represented by its 
Executive OfflceN682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 



7 	

S 
52. O.A No. 30/201,3 

Nasar P. Muhainmed Nas.ar 
Sb. Nal!akoya, 
Puthiyath House, A.ndrot:h Island 
Union Territory of Laksh.adweep - 682 55 1. 

(By Advocate Mr. E.C. Bineesh) 

V ers us 

1 . 	The Administrator, 
Union Te'rritory of Lakshadweep, 
Kavarathi I1ad 682 555. 

The I)irector (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti 1Iand - 682 555. 

Director of Panchayas 
Union TerritOry of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural I)epartment 
Union Territory of Lakshadweep 
Kavaratti 1sand - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. 	OA 38.1/2.0.1.3 

B. Saidali, Sb late Mohammed Koya 
Palliyachevta, I3and.ayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poornada, 
Kalk.kandiyoda 14ue Agatti Island, 
Union Td'ititory of Lakhadweep. 

K.G. Jaiiialuddin, Aged 40 years, 
S/o late Ummer, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 

App! icant 

Respondents 



77 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkee!apura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Panchayat, Kava.ratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (I)weep) Panchayat, Agatti Island 
Union 'ierritory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territry of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7))  

54. 0A384/2013 

Ishaque A.C., aged 5, S/o. Junies T., 
Bus Ilelper, District Panchayat, Kiltan, 
Residing at Arakka.la Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul RasakK.C., aged 37, 
Sb. Kasmikoya P.?.; Bus Uriver, 
I)istrict Panchayat, Kiltan, 
Residing at Kattichetta I-louse, 
Kiltan Island, UT of Lakshadweep. 



	

3. 	Noorulla S.M.,, aged 39, S/a. Late P.S. Kunhirnon, 
Bus Cleaner, Distiict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakhdwep.. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Pachayat, 
Department o f Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti— 682 555. 

Chief Executlive Officer, 
District Panchyt, Kavaratti —682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/201.3 

	

I. 	Jahathali P.P., aged 33 years, S/o. B.C. Uduman, 
Puthiyapura Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged. 45 years, S/o. Eassa, Andrati Yoada, 
Amini Island:,:Union Territory of LaKshadweep, Pin —682 552. 

Khalid Uiinain, aged 40 years, S/o. Mohammed Puthurnamachetta, 
Amini Island, Uiion Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandam, aged 38 years, S/o. Abdul Khader, 
Mannathachett, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, S/O. Kunju Koorume!, 
Amini Island, Uti'oti Territory of Lakshadweep, 
Pin - 682 552.. 

Khalid A.P., aged 35 years, S/o. Alimohammed, Aliyachetta, 
Amini Islnd.Uriin Territory of La.kshadweep, Pin —682 55. 

	

7 	Jafeciulla P C , aged 25 years, S/a Kidave Naduvatta Chetta, 
Amini 	Utiidn Tthitory ofI.khad 	p,Pin - 682 552. 
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Abdul SalamA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ahiii I1and, Union Territory of Lakshadweep, 
Pin— 682 5 52. 

Noorul Hassan K.K.., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Island, Union TeritoPy of Lakshadweep, 
Pin —682 552. 

Jalal B.M., abed 31 years, Sb. Khader 'F., Bahija Manzil, 
Thattanoda, Amnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Aniini Island, Union Territory of 
Lakshadwee, Pin - 62 552. 

Nafeesath U., aged 35 years, DIo. Eass. Kottappura, 
UnnalTi, Am mi Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shira.z Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
I)epartment of Panchayaths, 
Administration of the UniOn Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA388/2013 

P.P. Amanulla, aged 38 years, Sb. Sayed 
Mohammed P.1K., Puthiya Pandaram, Kiltan. 

Mubaraka Banu, aged 27 years, Dbo. Ibrahirn, 
C. Lavanakk& 1-louse, Andrott. 



eo 
S 

3. 	K.. Sajeedkhwi, agd 26 years, Sb. Cheriyakoya, 
Kunnel House, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adminittoi', 
Admini stratiôt of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Animal Husbandry, Administration of the 
Union Territory of Lkshadweep, Kavaatti, represented by its 
Director - 682 555. 

ri 
	

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wep) Pa:n'chayat, 
Kiltan Islandepresented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island., reprsented by its Eecutiv Officer-682 553. 

7 
	

Village (Dwe'ep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554 

(By Advocate: Sri S. Radhakrihnan) 

57. OA39O/2O13 

C.N. Abdul Iakei, aged 38 years Sb. Koy'a, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam I-Iouse, Kalpeni. 

K.K.Sadique,Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada House,Kalpeni. 

C.N. I -Iab'sabi:agd 50 years D/o. Attakoya 
Cheriyannallàl House, Ialpeni. 

1-larneedabi, aged 41 years, D/o. Ramalan, 

Respondents 



Pakkath Flouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanarn Thoittam House, Kalpeni. 

7 	A K Muthubi, aged 53 yeats, DIo Cheiiyakoya, 
Alikakkada F-louse, Kalpeni. 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahainmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,Kalpeni. 

Naseerna N4.P.., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapura Hoi.ise, Kalpeni. 

Hurnairath P.', aged 42 years, D/o. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhmed M., 
Beerandhoda House., Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada Hous, Kalpeni. 

M. Anwa,aged 37 years, Sb. M.P. Khder, 
Maral 1-louse; Kalpeni. 

M.P. Hajira, aged 36 yea's, Dbo. K.P. Mohammed, 
Mayamkakkepua House, Kalpeni. 

C.G. Naseema l3eegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachaman Gath 1-louse, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandarnka.!am House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Hoiise, K?vart.ti. 

Hussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura HOuse, Kavaratti. 



Jaffer, aged 	
. 
years, Sb. Hasan T.P., 

Kaladi Hous.Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel 1-louse, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Shamshadbeegurn, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam I-louse, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilai', aged 28 years, Sb. Ahamed A.P., 
Kadapuratha.11arn, Kavaratti. 

Nooru! Ameen, aged 33 years, Sb. Sayed Buhari, 
Palalarn 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammed!i T.P.., aged 35 years, 
S/o;Aboobaker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam House, Kavaratti. 

Jassin C., aged 33 years, Sb. Ali K.P., 
Chonarn I-Ioue Kavaratti. 

Mohammed Rali, aged 37 years, Sb, Hainzath Haji A.P., 
Molokepura House, Kavaratti. 

~' I 
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Mohammed Shaffee P.A., aged 35 years, SI Kuji Seedi Koya, 
Puthiya AlilKom, Amini. 

Abdul Raheen, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-louse, Kavaratti. 

Mushin, aged 39 years, S/o. Nallakoya, 
Kuttithayapura House, Kavaratti. 

AkbarT.P., aged 33 years, S/o. Kidave K., 
Tharamrnakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Harneed, 
Palamkakkada I-louse, Kavaratti. 

. Najumudeen P., aged 36 years, S/o. Shamsul Noor, 
Pallicaharn 1-louse, Kavaratti. 

Shihab, aged35 years, S/o. Kunhimoideen, Mullapura House, 
KavaratU. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheem A., cd 30 years, Sb. Khader, Agarn House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikana'pur House, Kavaratti. 

Abdul Hashirn MI., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, DIo. Ukkas, 
Umbiyapura I-louse, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Chamayathappra I-louse, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, S/o. Hamzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. 1-labe6 Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura I-louse, Kavaratti. 



: 	c.... 

S 
Moominath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

I1a1ima, aged35 years, D/o. Koyamma, 
Tha1eëkepuraI-Iouse, Kavaratti. 

Sayed Abdu1iaheern, aged 46 years, Sb. Hàji Sayed Shaikoya, 
Ummarmanodda I-louse, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, S/o. Aboobacker, 
Puthiya Kunnàmka!a.m, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyainma 
Kunnunipura 1-louse 1  Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn House, Kavaratti. 

Mariyommabi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shall, aged 33 years, Sb. Ahammed 1Iaji, 
Pakichipura I-louse, Kavaratti. 

Mubeena, aged 23 years., Dbo. Sayed Poo, 
Ne1iyàiipura 1 Hôu.se, Kavaratti, 

Sa1ma,.aged 22 years, Dbo. Cheriya.koya, 
Vadakiia pura HousC, Kavaratti. 

Muhammed,aged. 32 years, Sb. Attakoya, 
Vadk ii apura, Kavaratti. 

Sarabanu P.F.., aged 3.1 years, Dbo. Sayed Shaik Koya, 
Madal House, Arnini. 

Mohammed Ali P.M., aged 27 years, Sb. Harnza, 
PuthiyaManzil, Amini. 

CheiiYakoyaaged 41 years, Sb. Abdul Khader, 
Pandàrarn I-Iojse, Amini. 
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Cheriykoya M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadrnath 

ShafeeV.P., aged 39 years, S/p. Ismail, 
Vadakki1apua I-louse, Kadmath. 

Iazeera1i N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal,  Kadmath. 

Shahul Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath, 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal., aged 46 years, Sb. Khader, 
Attalada I-IoiseAndrOth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
A1iyathammda Bithathabiyyapuram House, Androth. 

Asmabi, aged 38yeats, Dbo. Koyainma A., 
Mayyarnpokkada I-louse, Androth, 

Shahnaz Beegurn C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada House, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, I)/o. YousafM.P., 
Achammada House Androth. 

Khaulath L., aged 38 ye&s, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

Baiha T., aged 37 years, [)/o. Pookunhikoya, 
Thailath I-lou,se j  Androth. 

Raharnth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse, And.mth. 
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Naseera3an M.K., aged 40 years, DIo. Kunhi Koya, 

Moo1akd I-Idse,Androth. 

Kadeeshomm'oi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

Sarornmabi T., aged 43 years, DIo. Aboobacker, 

ThacheIy11IoUSe, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt I-louse, Androth. 

Hafeera L., aged 39 years, DIo. Koyarnrna K.P., 
Lavanakkal Hcuse, Androth. 

Aysurnmabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery 1-lopse, Androth. 

1-labeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinamrnada House, Androth. 

Muthubi P.M.,aged 42 yeas, DIo. Yakoob, 
Puthammadarn House, Androth. 

Rarnlath l3eegurn, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Hamcdath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiyà..iM., aged 39 years, D/o. Na!lakoya M., 
Mathi1'House, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil House, Androth. 

I-Iussaih P.P.,. aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

1-1usai, E.., aged 48 years, Sb. Seethikoya, 
Edayakkal House, Atidroth. 

Sayeed frIohà:nrnd Koya L., aged 54 years, Sb. Kader P., 
Lavanakkal House, Androth. 
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Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
KunnashadaHouse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikag&Moosa, 
Kunnurnange House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 

Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, :Moodarnpura House, Androth. 

(By Advocate: Sri K.B. Ga.ngesh) 

Versus 

Applicants 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director olPanchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

DirecOr, Department of Labour and Employment, 
Admitration of the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Depaitmeflt of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

[)epartrent ôfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director 682 555. 

[)epartnient of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavati, iepresented by its Director - 682 555 

7 	Department of Fisheiies, Administration of the Union Territory of 

L aksh.dweep?  Kavaratti, iepresented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Poll  lag 

9. 	Laksha'dweep Khadi and Village Industries Board, 
Kavaratti, reiresented by its Chairman - 682 555 

10, 	Revenue Sut Divisional Officer, Kavaratti Island - 682 555 

11. 	Sub Diviiorial Officer; Arnini Island –682 554. 

12 	Assistan 
n
tngineer, LPWD Sub Division, Androti Island-682 553 

13 	L akshad'eep District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (Dwep) Panchayat, Kalpeni island, represented by its• 
Executke Officer - 682 551. 

Village (Dep) Patichayat, Kavaratti Island, represented by its 
Executive Ofricr — 682 555. 

Village (Dcve) Panchayat, Amini Island, 
represented by itsExeutive Officer –682 554 

Village (Dwp) Pânchayat, 
ath KadarnIsland, represented by its 

Executive Officei - 682 553 

Village (Dweep) Panchayat, 
Androth.Tslarid, represented by its 
lxecutive Officer - 682 552 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 39212013 

I lussain, Sb Aboosala, 
Saramappada (Konchukakada) House, 
Agath,resntly working as Cleaner, 
ROS Hpital, Agatti 

2 	Shukoor, sib late Kidave, 
Pakrurnuarda I-louse, Agathi, 
PresehtlWrkin.g as Cleaner, 
RGS 1opita1, Agatti. 

3. 	Lathed, S/Attakya, 
1Kalka.ndiyd FktrSe, Agathi, 
Pieently working as Cleaner, 
R.GS 1-lospital, Agatti 

::.r 



W 	
• 	1-lameedath, D/oKoyassan, 

Aynepara House, Agathi, 
Presently woking as Cleaner, 
RGS i-Io.spit41,Agatti. 

5 	Subaidâ, D/ Mohamed, 
Kula1iodaHduse, Agathi, 
Piesently wiiking as Cleaner, 
RGS l-IoSit Agatti. 

6., 	Hajara, D/o late Hyder, 
Beepapada House, Agat.hi, 
Presently working as Cleaner, 
RGS l-lospital,Agatti. 

Sheemabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital,.Agdtti. 

Ahida,D/o Harneed, 
Mak1dachoda House, Agathi, 
Preei1y working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
ROS 1-lospital, Agatti. 

SuIaináh, S/bl-larnza, 
Kalamiuthiyoda I-louse, Agathi, 
Pretl woking as Cleaner, 
RG iTlospital, Agàtti. 

11 	Mahamood, S/o Koyassan, 
Arnpepally tIouse, Agathi, 
Present1'wOking as Cleaner, 
RGS Hospital, Agatti. 

12. 	Saifulla, S/oAbdurahirnan, 
Mariyathoda House, Agathi, 
Presentlywôrking as Cleaner, 
RGSspital, Agatti. 

13 	Abuiirna, S/o late Harnza, 
I-Tquse, Agathi, 

PiesenUywQking as Dhobi, 
RGS l-Iqspital, Agatti 



so 	 . 

14. Abd1lK4erS/0 Ummer, 
Biykitt'o 	1-louse, Agathi, 
PreniJy 	1in.g as Dhobi, 
RGS 1i.spifaU.Agatti. 

15, 	Ab.d.ull:a, S/o:(halid, 
Kandaar Gothi House, Agathi,1.  
Presently woking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The AdIiniator 

.U.PQ : Trri.try of Lakshadwep, 
Kavaiatti -682555 

2 	1 he Chaupei son, 
Village .(Dwep) Panchayat, 
Ag.tti 1land Union Territory of Lakshadweep 682553 

3. 	lThe Medical Officer in charge, 
Corniiiity Health Centre, Agatti Island, 
UnIM Territory of Lakshadweep 682553 	 Respondents 

(By Advderi S. Radhakrishnan (Rl&3)) 

59. 0A3½013. 

C 1uflakoya aged 44 years, 
Sb Siiaj, Chekireyarnrnakada House, 

• 	 Lma S I(ad 	killed Labourer, 
Office Ofth Assistant Engineer Electrical, 
Eëctriài Sdb Division, Kadamat. 

2. 	K.P. JaI1u een, aged 41 years, 
Sb 1-lameed tMadkinachetta, Kattipura House, 
SkiIIe4:1bdtirer, 
Offlcc at the Assistant Engineer Electrical, 
E1èric'lu Division Kadamat. 

3 	K. P 	aged 3 1 years, Sb late Nallakoya 
Kunhijaidi11-Touse, Kadarnat, Skilled Labourer, 
Offi 	of t11.;Assistant Engineer Electrical, 
Electi ic ii Su Division, KadaThat 

4. B.M. Aad.u14a, aged 42.years, So Harneed Melachetta, 



Biriyoniii41-louse, Kadamat, Skilled Labourer, 
Offlcc dlthêAssistant Engineer Electrical, 
Electncal Sub Division, Kadamat. 

5. 	K.P. Kunhikoya.,ged 41 years, S/o late Hassainar, 
Kee1ac.hery House, Kadamat, Ski! led Labourer, 
Office Of thebAssistant Engineer, Electrical, 
Electrical Sub  Division, Kdarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
U n ion Territory 01 Lakshadweep, 
Kavaratti-6825 55. 

The Dftectorb1Panchayat, 
Department of Panchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 55t5. 

The Asistant:Engincer,  Electrical, 
E1ec1 Sub Division, Kadamat-682 556. 

Thtlfteison, 
Vill 	veep Panchayat, Kadamat 682 556 

(By Advocate Sii 	Radhakiishnan(Rl 4)) 

60. OA394I2Oi3 

U.P. Jar.l,Sto CO. Koyamma, aged 39 years 
WOl king a Skilled Labouiei, 
Animal Hubandry Unit, 
Union le.ihtoiy of Lakshadweep, Kalpeni 682 557 
and iid agt Umprampappada House, 
Klpeuibsiaiid-682 557. 

2 	1 P Nluthiukoya, S/o late M K Hamzakoya, aged 43 years 
wOrkinas Silled Labourer, 
Animal Husbandiy Unit, 
UnlonThrritOry of Lakshadweep, Kalpeni-682 557 
and i:csid:ing at Thithiyapada House, 
Kalni Islarid-682 557. 

3. 	M. Hyder, S/u late M.K. Yousel, aged 43 years 
working.s Casual Labourer, 



ri 

5 

6 

7 

F! 

Animal Husbandry .Unit 	 •• 
Union..Territ9ry of Lakshadwp, Kalpeni-682 557 
and residing t Manchiyanam House, 
Kalpeni lslaild-682 557. 

K.O MoPan- ed IbnuJaffer, S/o K.P. S5'ed, aged 44 
yeats, 	as Casual Labourer, 
Aninal'1Jusbandiy Unit, 
Uniritry of Iakshadweep, Kalpeni-682 557 
and:sdingi Kakatchiyoda House, 
Kalpeni Island-682 557. 

M.K. Naseer, ' S/o P.Cheriyakoya, aged 33 years 
workin.g as Casual Labourer, 
Anirhal 1-lusbandry Unit, 
Union Tet:ritory of Lakshadweep, Kalpeni-682 557 
and residing t Malmikakkada House, 
Kalpeni lslan; d'-682 557. 

M. Kaläm, S/oM.C. Muthukoya, aged 34 years 
working as Cual Labourer, 
Anina,l l-ivandry Unit, • 
UniTerritOry of Lakshadweep, Kalpeni-682 557 
an 
Ka1jëtii 1sld-682 557. 

K.K. 1'Aohathmed Rafeeque, S/o V.K. Kojankoya, aged 45 
year, woki ng as Casual Labourer, 

Animal l-Iubandry Unit, 
Union Territry of Lakshadweep, Kalpeni-682 557 
and,residing it Kandarnkalarn House, 
Kalj3eni.lslarid-682 557. 

M Ltnhya, S/o late M C Ahmedkunji, aged 47 years 
wôkièisual Labourer, 

, L 
AniiaJ':-hibandry Unit, 

S 	 - 

Unior 1  i ioiy of Lakshadweep, Kalpeni-682 557 
all  

Mara! 1-louse, Kalpeni Island-682 557. 

K.O. Abdul Salarn, Sb P. Assainar, aged 39 years 
working as Casual Labourer, 
Arirnal 1-lusbandry Unit, 
UniOn Territory of Lakshadweep, Kalpeni682 557 
and, residing at' Kakatchiyoda House, 
Kalpéni lslarid-682 557. 

P.;4U1hara, S/o late Sayedmuha.mmedkoya, 
aged 47yeai-,, woiking as Casual Labouier, 
AHius'ndry Unit, 

- y 	 • 	 -• 

• 	I..' 
• 	 • 	

• 	
I) 	

• 
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UnioiiTerritPy of Lakshadweep, Kalpeni-682 557 
and residing bt Pokkarappada 1-ouse, 
Ka1periIslahd-682 557. 

(By Advocate Si i 	Unnikrishnan) 

Versus 

The Adhinistrator, 
Union Territoiy of Lkshadweep, 
Kavaratti .-68255 5 

Applicants 

The Director of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

The Chief E.ecutive Officer, District Panchayat, 
UniOn. Terri1try of Lakshadweep, 
Kavaiatti 6;S2 5 55 

The Veterinay Assistant Surgeon, 
Village. Dweep Panchayat, 
Kalpehi-682 57. 

(By Advocate: Sri S. Radhakrishnan) 

61. 	OA 395I20.13 

SaiIiui 'AWd ' !S/o Yusuf, aged 40 years, 
Cheryarhnal!ala 1-louse, Kadarnat, 
I ieipei d!stt Panchayat, Kadarnat 

S/o Sayed Au, aged 41 years, 
U k ycliett., House, Kadrnat, 
Bus .[i'ër, Di :strict Panchayat, Kadamat. 

M. Kha!id, Sbo Nadeer, aged 43 years, 
Madurakam HOuse, Kadarnat, 
1-lelper, Di strict Panchayat, Kadarnat. 

Respondents 

4. 	Ayoobkhan, S/o Kunhikoya, aged 37 
KeertliiMahal 1-louse, Kadamat, 
l-Iebistr.ict Pane hayat, Kadamat. 

(By Advdté: Sri 	Sreeraj) 

Versus 

years, 

App! icants 
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The 	still 
UrnoiintOiy of I. akshadweep, 

KavaU-682 55 

The Di rëtoro Panchayat, 
Departhent f:Panchayat, 
AdrninistratiOii of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 

(By Advocate: Sri S. ftadhakrishnan) 

Respondents 

62. OA 400/2013 

PP. Sir ay, agbd44 years, S/o M. Subair, 
PuthiyaParaam House, Agatti Island, 
UniQn Territry of Lakshadweep. 

1oushd ALi ged 32 years, Sb U. Sabjan, 
KeelaSaramhia Pada House, Agatti Island, 
Union Territpry of Lakshadweep. 

MI. Abdul Naser, aged. 28 years, S/o M. Abdul Rahirnan, 

Mela Illom House, Agatti Island, 
Unin'erritory of Lakshadweep. 

T.ihicaged 30 years, S/o Kidave, 
MlaftUam:11oUse, Agatti Island, 
UnionThrr1bry of Lakshadweep. IA  

K.C. AbduiShukoor, aged 38 years, S/o Kasmi, 
Kariyamachtt 

I 
a I-louse, Agatti Island, 

Union Tchitry of Lakshadweep. 

M.P. Nikandddin, aged 27, years, S/oM.Abusala, 
Melapura IIóuse, Agatti Island, 
UQ :Jt 	

of Lakshadweep. 

(By Advocate 4 Si N Anilkumai) 

	

• 	i, 	 Versus 
.1 	. 

1 . 

 

he Adthinis1rator, 
Union rritory of Lakshadweep, 
Ka'arafti.-68255 I 

2. 	The Chairpeison, 

App! icants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

3. 

 

r 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255i 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-6825 51. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

'[he Deputy Collector/ASO, 
Agatti:Isiand, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA404/2013 

I. 	Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (i -louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
[)epartment of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen AK., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island: 
Union Territory of Lakshadweep, 
Working as CasualLabourer in the 
Dppartrnent of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Vii lage (Dweep) Panchayat, Kalpeni 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-68255 5. 

Applicants 
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4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Terr.itory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayát, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lashadweep-682 557. 

The chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House)', Kiltan Island, 
U.T. ofLakshadweep, Working as 
Homeopathic Attender in Horneopathic Unit 
Kiltann Dweep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicant 

Respondents 

Applicant 



 The Administrator, 
Union Territory of Lakshadweep; 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irecor of Panchayat, 
Department of Panchayath, Kàvaratti-6825 55. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5., Medical Officer in Charge, 	•. 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate.: Sri S. Radh4rishnan (Ri, 3 to 5)) 

66. OA 423/2013 

 Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

 Ubaid V., aged 35. years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothai-nrnada House, Agatti. 

 Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

 Maviya  U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

 Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

• 	 7. Ummer .C.K., aged 54 years, S/o A!ifT.P., 
Chekkakkal House, Agatti. 	. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, A-gatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



s. 	 I 
Saromma M., aged 39 years, J/o Hamza, 
Mariyathoda House, Agatti. 

Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda 1-iouse, Agatti. 

	

12, 	Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

	

13. 	Shaffabi PP., aged 36 years, DIo Hamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. KB, Gangesh) 

Versus 

TheAdministrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Pancha'ats, 
/-\dministration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 	 . 	. 
Administration of the Union Territory of Lakshadweep, 
Kay i ra it i -682555. 

Village (Dweep) Phchayat, 	S  
/\gatti islandrepresented by 
its Excecutive Officer682554 . 	 . . 	. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67, 	OA 44482013 	- 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

	

1. 	Union 'l'eritory of Lakshadweep represented 
by the Administrator, . . 
Kavai'atti Island. Pin- 682555. 



2 	The Di rector of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555, 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union 'l'erritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

l-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam I-i) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Workiig as Casual labourer in 
Lakshdweep Bui ld:ing Development Board, Kiltan. 

l-Iisminooi', S/0 Mohammed, aged 38years, 
Pakkiyoda (1-I) Kiltn Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building I)evelopment Board, Kiltan. 

Ponkutti, S/0 Pookoya, aged 48 years, 
Surambiyoda (1-I) Kiltan Island, 
Union 'l'erritory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Buildirtg I)evelopment Board, 
Kiltan. 	 Applicants 



1 	
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lo•o 	 S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

3 	Secretary, 
Lakshadweep Building Development Board, 
Kavaraiti. 

4. 	Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan (RI, 3 to 4)) 

69. O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Acimintration of the Union Territory 
of l.akshadweep, Kavaratti - 682 555. 

The Director (ServicOs) 
Administration of the Uniofl Territory 
of I akshadweep (Secretariat), 
KaiaraUi _:682  555. 

Department of Science and Technology 
Umon Territory of Lakshadweep, 
Kavara1hi —682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. 	OA 49.2/20 13 



W K. Bushra Bgum, W/o Hakeem, 
Aged 27 yeaI, Casual Labour, 
Office of the c'eterinary Assistant Surgeon, 
Animal 1-lusbndry Unit, Arnini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

Union of lndia rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
K.avaratti Island, Pin- 682555. 

'fhe.Diector of Panchayat, 
Department of Panchayat, 
Union Territory of. Lakshadweep,. 
Kavarátti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

'['he Chairperson, 
\/illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

71. OA 499/2013 

Rahmath Beegurn Keelakunnikkam, 
WIo. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadarnat Island 
Union'I'erritory of Lakshadweep, PIN —682 556. 

2. 	Mohamied Shafi Qraishi Malika, 
SI M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadarnath Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 



102- 

Union Territory of Lakshadweep, PIN - 682 556 

(By Advocate Mrs. Sreedevi Kylasanath) 

V rs us 

The Administrator, 
Union Territory of Lkshadweep, 
(Depaitiient of Rural Development) 
Kavaratlii. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officei', 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 

(By Advocate Mi'. S. Radhkrishnan) 

72. 	OA 507/2003 

MuthuKoya K 
Casua1Labour, Street Light Maintenance 
Villag& Dweep Panchayath, Amini island 
Union Territor' of Lakshad weep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

1. 	The Ainistrator 
Union .Fritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

. 

Applicants 

Respoiidents 

Applicant 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Divisiofl 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
•Kavai'atti - 682 555 	 Respondents 

(By Advocate: M r.S.Radhakrishnan (R 1 -3,5&6) 

73. 	O.ANo, 509/2013. 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegurn K. 
D/o. Flmzakoya 
Kandlath House, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makkc I-louse, Androth. 

Aysha:Jegurn P.V.K 
,DIo. Y1oob P.K 
Puthiyentamveli Kad 
And ro 

Rahmath Beegurn K 
D/o. Hamzakoya P.0, 
Kunhali 1-louse, Androth. 

Thahira L. 
D/o. Seethi NallaI 
Lavanakal 1-louse 
And roth. 

Subaida A. 
D/o. Syed Mohammed M. 



Aliyathara I-louse, Androth. 

Fathirnathu Suhurabi P.V.K 
DIo. '4aeed P.V.K 
PentariiIi 1(ad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

. 

RaisaK. 
ID!. Baclarudheen Melechetta Mechery 
Kadiyamrnada House, Androth. 

1-laseena Beegum C.P.1 
Dbo. Abdulia M.P 
Chemmachery Puthiya 111am 1-louse 

A ndroth. 

12 	Habsabi P.U.P 
D/o. Fâkarukdheen K. Cheriyadam 
Ummathabiyapura 1-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I . 	The Administrator, 
AdrninitratiOfl of the Union Territory 
of l.aksadweep, Kavarathi - 682 555. 

2 	Duectdiate of Industues 
Union Frritory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhak.rishnan) 

74. 0A510/2013 

11 aseeI l 	1-laseenabi Therakkai 
I.

Theiak11 Rouse, Kadamath 
Data 	Operator 
Vii lagebweep Panchayath, Kadamath 	 Applicant 

(By A.dvocat: Mr.R.Sreeraj) 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Departmnt of Panëhayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamal -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The I)istrict Programme Coordinator 
MON REGA, Kavaratti - 682 555 

The Sub i)ivisidnaFOffir and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Ad\'ocate: Mr.S.Radhakrishnan (R1-3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kiltah 
Cook, Government Senior Secondary School 
Kiltan 

K.P.Dawood 
Kilappura I-louse, Kiltan 
FeOn Government SeniOr Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaiatti - 682 555 

2. 	The Director of Panchayath 
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Department of Panchayath 
Administration of Union Territory ofLakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Principal 
Government Senior Secondary School 
Kiltan - 682 558 	 • 	Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
K adamat Ii 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kada math 
Residing at Kailiyamrnakada 
Kadamath Island 

K,K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
K ad amath 
Residing at Kunnumpura 
Kadamath Island 



Urnrner PP.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadarnath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr,P.V.Mohanan) 

Versus 

1 . 	The Administrator 
Union Territory of Lakshathveep 
Kavaratti— 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



. 

Government J B School 
Kdamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Scondary School 
Kadamath - 682 556 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

1-1abeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath island 

(By Ad\'ocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Respondents 

App! icant 

Director olPanchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 	
$ 

Government Jawaharlal Nhru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

\'ahida 
Marikilam House, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 
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 Muhammed Salih 
Aynei:ura House, Kavaratti.. 

 Fareeda Beegam 	
. 

Molokepura House, Kavâratti. 

 Saleem 
Pallicham 1-louse, Kavar.tti. 

 Barnbaii 
Nambicham House, Kavàratti. 

 Sayed Abdullakoya 
Chend ipura House, Kavatti. 

 Nafeesathb 	... 
Poodiyarn House, Kavaratti. 

 Jarnaliyath . 

Thirinipura House, Kavätti. 

 FazeelaBeegurn 
Kannipura.House, Kavaratti. 

 Ummer 
Thirinikad 1-louse, Kavaratti. 

 Firozkan 
Athnacharnrnada 1-IouseKàvaratti, 

 Jaffer 	. 

Mai'ikilarn House, Kavar.tti. 

1.6. Arnnulla, 
Mela lllamHouse,Kav.aratti. 

 Sirajudheen 
Molokepura House, .Kaatti. 

 Hiyasudheen 
Chamayathapura I-IousKavaratti 

 Fathahudeen 
Kadapurathaba House, Kavaratti. 

 Muneei 
KuttipapepuraHouSe, Kavaratti. 



C.  

	

21 
	

Ashik 
Puthiya Alikorn House, Kavaratti. 

22 Muhammed Musthafa, 
Achadapurakatt House, Andrott 

	

23 
	

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

	

24 	.Jamhar 1-lussain 
Beeranthoda 1-louse, Kavartti. 

	

25 
	

Muhsin 
Beeranthoda House, Kavaratti. 

	

26 
	

Rauf 
Chettipura i-louse, Kavaratti. 

	

27 
	

1-lazarath 
Chungam 1-louse, Kavaratti, 

	

W. 	K hal i d 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K,B.Gangesh) 

Versus 

	

1 . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaralti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbndiy 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 



¶11 

Pin— 682554 

(By Advocate: Mr.S .Radhakrisbiai) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Su!fabeegUrn 
Cook, G.H.S Kadmat 
Residing at Melachetta H3iumakudi 
Kadarnath Island 

(By Advocate: Mr.P.V.Mohanah) 

Versus 

I. 	The Administrator 
U ni on Territory of Lakshadwep 
Kvaratti - 682 555 

2. 	Director of Panchayath 
Department of Pan chayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Asistant 
Office of Libraiy and Infdrmation Assistant 
Public Library, Kilthan Isiand 682 557 

(By Advocate: Mr. S,Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S,V., Sb. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory of Lakshaaweep, Pin -682 555 

(By Advocate: Mr. Shabu Sreéharan) 

Respondents 

Applicants 

Respondents 

Applicant 

Versus 

I. 	Union 'Ferritory of Laksbadeep, represented by the 
Administrator, KavarattiIs1nd, Pin —682 555. 

2 	The Diiector of Panchayath, Union Teiritory of Lakshadweep, 



I 	 S 
Kavaratti island, Pin - 68255. 

The Chairperson, Village (Dwee) Pa.nchayth; 
Kiltan Island, Union Territory of Lakshadweep, 
1"in-682558. 

The Executive Officer, Vi1age (Dweep) Panchayath, 
Kiltan Island, Union Terri.tor.ofLakshadweep, Pin - 682 558. 

The Library and information Assistant, Public Library, 
Kiltan Island, Union Territb' of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan,(Ri, 2,4 & 5)] 

81. OA 634/2013 	H 

Malikdeenar, aged 21 yeas, S/o,Hmzath, 
Sara Manzil I-louse, Agatti 	 Applicant 

(By Ad\'ocate: Sri K.B. Gangesh) 

:Versus 

The Administrator, 
Administration of the Unior :ifefritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555, 

Department of Educatio:, Administration of the 
Union Territory of Laksiadweep, Kavaratti, 
represented by its DirectOr -682 555. 

. 	Village (Dweep) Panchayat,.. 
Agatti Island, represented.b.y its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. RadhaihOn) 

82. OA 635/2013 

Fathahudheen K.P., aged 40 years, S/oSayed Muhammed Koya, 
Kattampalli 1-Iouse,.AgattL 

Younis, aged 31 years, S/ o:  Abdulla, Mariyathoda House, 

I 
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Agatti. 

3. 	K.M. Shahida, aged 40 yeaers, DIo. Kasmi, Kuttiyam 

Mukriyoda House, AgattL 

4, 	K.M. Amina, aged 46 years,b/o. Abdul Rahman, 
Kuttiyarn fvlukriyoda Housë, Agatti. 	Applicants 

(By Advocate: Sri K.R. Gangesh)f 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

I)irector of Health Services, 
Directorte of Health Services,.. 
Kavaratti - 682 555. 

Medical Officer in charge, 
Community Health Centre, Agatti - 682 553. 

Medical Officer in Charge, RajivGandhi Speciality Hospital, 
Agatti— 682 553. 

Village (Oweep) Panchayat,Agatti Island, represented by its 
Executive Officer, 682 553.. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. 	OA 791/2013 	 . . 

Fareeda Beegum M.I., Meppada I11m, 
Agatti Island. 	. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratl.i-682 555. 	,. 

2. 	I)irector of Panchayats, 
Department of Panchayas, 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 5.54. 



Project Manager, Desiccateç000put Powder Unit, 
Lakshadweep Devel opmei cipbration Ltd., 
Agatti, Kavaratti - 682 55.: 

The Deputy Director (AdiTh.), akshadweep Development 
Corporation, Kavaratti - 68 

Village (Dweep) Panchayat 
Agatti Island, represented bits Executive Officer, 
682 553. Respondents 

(By Advocate: Sri S. R adh akr i shnan  

84. 	OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura House, Kilthan Island P.Q 
U.T. of Lakshadweep. Applicant 

(By Advocate: Sri P.V. Mohsnar) 

• Versus 

I. 	The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Pan chayat, 
Administration of UT of Lakshadweep, 

'Kavaratti —682 555. 

The Principal., Governenf Higher Secondary School, 
Kithan Island - 682 556. 	• Respondents 

, 

85. 	OA 880/2013 

MuthukoyaN.P 	:••, 
Nalakapura, Kiltan Island' 	'. 	 • 

Union Territory of Lakshadwëp 682 558 Applicant 

(By Advocate: MrS habu Sreedhaan) 

Versus 

1. 	• Union Territory of Lakshd\eep represented 
by the Administrator 	' 

Kavaratti island —682 55•5 	'' 
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Director of Pancha'ath 	"H 
Union Territory of Lalshàdeep 
Kavaratti Island - 682 555 

The Senior Administrajk&.ffjcer 
Education (District Paièha'ath) 
Uni on Territory of Laksd'wèep 
Kavarattj Island - 682 55 

The Principal 
Government Senior Secondary' School 
District Panchayat, .KiltaH Island 
Union Territory of Lakhadweep 682 558 

(By Advocate: Mr. S.Radhàkrisihan) 

86. OA 898/2013 

K.C.Abdul Khader 	•;r 
IKulikaraya Chetta HousT 
Chetlat Island 
Union Territory of Lak hd- 682 554 

(By Advocate: Mr.Shabu Sreedhc:aI) 

Versus: 

Union Territory of Lakshä'd.wë represented 
by the Administratoi 	I1 

Kavarattj Island —682 55 1 Hc 

The Director ofPanchayth.) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior AdrninjStratjv!e Officer 
Education (District Pan(hayath) 
Un ion Territory of Lakshadweep 
Kavartti Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Chet1t Island 
Union Territory of Lakshadweep 682 554 

: 

(By Advocate: fVIr.S.Radhakrishnn) 

Respondents 

Applicant 

Respondents 
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87. OA 904/201 

Kadeeja C.P 
Cheriyapürakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

Sub Divisional Officer 	.. .. 

Offlc:e of Sub Divisional Officer,  
Kalpeni Island - 682 554 

The Director (Rural development) 
Department of Rural Devepment 
Administration of the Union Territory 
of Lakshadweep, Kavaratti. —682 555 

(By Advocate: Mr. S.Radhakrishnan), 

88. OA 905/2013 

Abdu!KhaderC 	 . 
Chekkiriyammada House 
Agatti Island  

Buar Jamhar T.P 
Theklapura House 
Agatti Island 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

The Administrator 	: ....... 
Administration of the Union Territor' of Lakshadweep 
Kavarattj Island - 682 555.) 

. Di rector of Panchayaths - 
Department of Panchayaths: 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 



• 
 Project Manager 	I  

Desiccated Coconut Powder Unit 
Lakshadweep Devèlopñient Corporation Limited 
Agatti, Kavaratti - 68 	555 

 The Deputy Directdr (Admn) 
Lakshadweep Deve!opient Corporation 
Kavaratti — 682 555 

 Village (Dweep) Pancha'ath 
Agatti Island represented by its 
Executive Officer 	682 553 	 Respondents 

(By Advocate: Mr.S.Radhakishnan) 

89. OA 939/201.3 	
I 

 Safiyullah K.C. 
Kuttiyachada 	House 
Kalpeni 	Island 

 Saifulla M.1 
Melaillarn House 
Kalpeni Island 

 Kunhikoya M.V 
Mathil Valiyamrnada House 
Kalpeni Island 

 Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni House 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

 The Administrator • Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

 Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

 Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 



• 	

. 

The Technical Officer 
Lakshad weep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat 1-louse 
Androtl-j Island 

Abdul Latheel 
Karakunne! House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 
Andrth Island - 682 554 
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W • 
	Village (Dweep) Panchayath 

'Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

AbdulSalarnN,P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kaipeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi— 110001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Respondents 

Applicant 

Director (Rural Development) 
Department of .  Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Aharned K.K 
Intern'l Inspector 
Agricultural Department, Kalpeni 
Kunnarnkularn House 
Kalpen.i Island 
Union Territoty of Lakshadweep 

2. 	Mohammed Iq•bal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 



3.. 	Fareeda Beegurn P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalperi Island 
Union Territory of Lalshadweep 	 App] icants 

(By Advocate: Mr.P.V.Mohanan) 

Ve rsu S 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanai-n Pally I-louse 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The Ubiion of India 
Reprèented by the Secretary to 
Govéiiment of india, 
Mihistry of Home Affairs 
New Delhi —110001. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

These appNcations having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hou'hle Mr.Justice A.K.l3asheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagemehts are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were. qngagedId i sengaged. by Vill age/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categoried as "Panchayath and Non-Panchayath" 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years togethr, albeit 

on casual/daily wage basis. 'I'herefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

Few others who have bei retrenched on completion o the period of engagement, 

the prayer is for issue direction to re-engage them. 
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3. 	The short question that arises for consideration in all these Original 

Applications is whether the applicapts are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under jt, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

con tent ion: - 

Secretary, State of Karnalaka & Others Vs. Umadevi and Others - 
(2006) 4 SCC I. 

State ofl?ojcisthan Vs. Dava La! - (2011) 2 SCC 429. 
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Satya Prakash and Others Vs. State of Bihar and Others - 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - 2008 10 SCC 1. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

Slate of Kerala Vs. Valsamma -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above bases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only toillustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergoiie. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



*as been going on in the Union Teiritory for the last two decades o more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson!s  hoice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme, While issuing the above 

direction, their Lordships reite'ated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the c.ases in S. V.Naraya.nappa - All? 1967 SC 1071; 

R.N.Nanjundappa - (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 



A three judge Bench of theApex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view, from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. 1?egularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precdent 
laid down in the statutory rules, as also the constitutional 
scheme, it i.s imperative that the some must he done within the 
Jour corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified 	period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying, vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



In Nanjundappa (Supra), the Apex Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratification or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whetherany attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 1 0 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many, of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departmets under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identifled and 

sanctioned ? There is no clue. 

17, 	Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicahts have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village. (Dweep) Panchayat of Agathi Island, had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86IEstt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Isfand were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM.. Society. 

Grant-in-Aid was provided to meet the additional expenditure the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

followingamong other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 

Labourer (Grant of Temporary Status & 1?egularizat ion) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 

schei4e. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicaLe expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayais for 
regularizalion of digble casual workers, no regular appointments 
weuld be made by the Panchayats in respect of at least two third of 
th regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
ser1'/ce of the Panchayats on the date of issue of these orders would 

be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
slatus if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications N6.1297 &218 of 1998 had rejected an 

identical relief claimed by.some other casual labourers, holding thus:- 

"We have carefully peru'sed the pleidings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of AndrotWMinicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by 't/le administration and that would m'ake  all 
the derence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchavat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor kv wa,v of daily rated 
wages to the unemployed local persons ............. ..... 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/198 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observatiOns of the Division Bench:- 

"in view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casucil Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively 10 the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of2001 stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect oftbe  matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the ..Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat. (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases-, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for 	the 	Panchayat 	to 	execute the various 	works 	like road 

construction/repair/maintenance, water supply, 	drainage, local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention in 

Article 234(g) and Article 40 oF the Constitution of India in this context. 

We do not propose to refe to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.iJnnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working lbr more than 240 days in a calender year are entitled For 

protection under Chapter V (a) of the Industrial Diputes Act and that their 

services cannot he dispensed with arbitrarily, it is further contended that 

one set or casual employees cannot he replaced by another set Oi casual 

employees as held in Siaje of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel ft)r the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been workint for 

periods ranging between 5 to 10 years. There are only very Ibw who have 

been working for 2-3 years or less. Most of them aI:e  still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engAgement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
CourtiTribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break.' These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific quallfication of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator; 
drivers etc. which job cannot be accomplished by Ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they, have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may•• be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under •which the cauaI 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their seivices could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl); he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, interalia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is uriders.tandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrmely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who have been toiling 

for years together on casual basis,. with utmost compassion, and give' 'them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayts, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances.. These Original Applicaiions 

are, therefore, dismissed. 

The interim ordets in force as on today shall remain extended till 

April4,2014. 
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